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Some hon. Members rose—

Mr. Speaker: Order, order.
-not discussing that just now.

Shri Vidya Charan Shukla (Maha-
should express his

samund): He

Mr. Speaker: Order, order.
‘we will see.
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Shri Dinen Bhattacharya |(Seram-
pore): Sir, I would like....

Mr. Speaker: Order, order.

Shri Dinen Bhattacharya: I am not
speaking about this subject. I would
request you to give me a patient
hearing for one minute.

‘Mr. Speaker: If it is not connected
with this subject, he has no right to
raise it now.

Shri Dinen Bhattacharya: When can
I raise it? The Education Minister
is going to make a statement in the
other House tomorrow on the sub-

Mr. Speaker: He can write to me.
I cannot allow it just now.

Shri Dinem Bhattacharya: When can
I raise it on the floor of the House?

Mr. Speaker: He can write a alip
and I will take a decision.

Shri R. S. Pandey (Guna): Sir, I
will take only one minute.

Mr, Speaker: Order, order. When
1 am not allowing anybody on this
side, how can I allow him?

12.16 hrs.

MOTION ON THE PRESIDENT'S
ADDRESS—contd.

Mr. Speaker: The House will now
take up further consideration of the
following motion moved Shri
Harish Chandra Heda ang seconded
by Lt. Col. Maharajkumar Dr. Vijaya
Ananda of Vizianagram on the -19th
February, 1965, namely:—

“That an Address be presented
to the President in the following
terms:—

*That the Members of Lok
Sablra assembleq in this
Session are deeply grate-
#ul to the President for
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the Address which he has
been pleased to deliver to
both Houses of Parlia-
ment assembled together
on the 17th February,
1965." "

Shrimatj Akkamma Devi may con-
tinue her speech.

Shrimati Akkamma Devi . (Nilgi-
ris): Mr. Speaker, Sir, yesterday I
was referring to the worq ‘may’ in
the Official Languages Bill when it
came before the House in 1963. After
a long discussion on the floor of the
House and when the late Prime Minis-
ter assured the House that the word
‘may’ meansg ‘shall’, the Bill was
passed without any changes. As I
have already requested during the
course of my speech, I once again
request the Prime Minister to imple-
ment the assurances given by our
late Prime Minister and give statu-
tory safeguards to the non-Hindi-
speaking States and thereby put an
end to the doubts, misgivings and
apprehengions in the minds of the
people, for ever.

12.17 hrs,
[MR. DePUTY-SPEAKER in the Chair]

Sir, while speaking on the adjourn-
ment motion, the DMK leader, Shri
Manoharan, stateq that the agitation
in the south is chiefly because the
Chief Minister refused to see the
students. This is absolutely baseless.
On the day when the students de-
monstrated and marched to the secre-
tariat to see the Chief Minister, the
Chief Minister was not in the secreta-
riat. He had gone to the airport to
receive our Home Minister, Nandaji,
and from there he had gone to Vellore
on some programme. Therefore, the
statement made by Shri Manoharan is
absolutely baseless. Our Minister of
Industries, Shri Venkataraman, hear-
ing the shouting of the students and
knowing that the Chief Miinster was
not in the secretariat, called in the stu-
dent representatives, heard what they
had to say, explained to them that the
Chief Minister was not in the secre-
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tariat and gave them sound advice.
Therefore, once again I submit that
Shri Manoharan’s statement is abso-
lutely baseless.

Again, Shri Manoharan used these
words against our Chief Minister. He
used the words “callous, indifferent,
obstinate, blood-thirsty Chief Minister
Bhaktavatsalam”. Should an hon
Member of this House use such nasty
words? Is it the way an hon. Mem-
ber representing lakhs of  voters
ghould speak in this House? Time and
again our Speaker has requested us
that names of ministers and other per-
sons should not be brought in when
they are not present to defend them-
selves. Here, the hon. Member, the
leader of the DMK party, has not only
used such words but he has dragged
the name of our Chief Minister inte
the picture. T would be failing in my
duty if I do not say that our Chief
Minister rose to the occasion....

Shri Narendra Singh Mahida
(Anand): Sir, I rise to a point of or-
der. The Speaker had decided in
the first session of this third Lok
Sabha that no hon. Member should
approach the Chair. I find that many
hon. Members are approaching the
Chair.

Mr. Deputy-Speaker: There is no
point of order.

Shrimati Akkamma Devi: Sir I was
referring to our Chief Minister. He
did meritorious work in handling the
whole situation. He brought law and
order into a State full of confusion
and chaos. He used his moral courage
and with a firm hand put down the
agitation bringing peace in the State.
Therefore, we are grateful to our Chief
Minister.

Again, the DMK leader, called the
Congress Party a party of goondas. I
am really ashamed that a Member of
this House is using such words. Are
those members who follow peaceful
methods, co-existence and non-vio-
lence goondas? Are we, members of
the parent organisation of the country,
given to us by the father of the nation,
goondas? Are we, the branches of the
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‘[Shrimati Akkamma Devi]
everlasting banyan tree, goondas? Sg,
I say, as the proverb goes, as we are
we think others to be so. Those ad-
jectives go with the DMK party and
not our party.

I will conclude my speech by refer-
ring to the quota system. I think the
quota system should go. If the quota
system is introduced, it will bring in
inefficiency in our administration.
There wil] be only quantity and not
quality, We will be failing to absorb
the best products of our country.
Apart from reserving seats for the
Scheduled Castes, Scheduled Tribes
and backward classes the quota sys-
tem must go. Appointments should
always be based on merit. Then alone
will there be efficiency in administra-
tion and we will be in a position to
root out corruption.

I will also say that the examinations
to the Union Public Service Commis-
sion should continue to use the English
language until such time when all the
languages of our .country are fully
developed and are capable of being
used for this purpose, -With these
words, I support the Motion of Thanks.

To mfew W (s@eR ) :
mw‘tmm;qﬁrah%m
TN AR I T g, 9 A s
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F AU FURAT 4T A A A
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Shri Ranga (Chittoor): I would like
to inform him that similar objection
is being raised and has been raised in
Andhra, Kerala and Mysore also.

o ifa aw : g, A
tmmmmﬁwmaﬁsﬁ

ATgar §F¢ g gy afe & f=R
I W& 9T gETTET R 4
& H e ¥ F @
Shri Ranga: I did not say so many
thmgs with due consjderation and res-
péct for Seth Govind Das and Tandon-

ji. But un!ortunately they have not
played their role.
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Mr, Deputy-Speaker: Order,
He is not yielding.

order.

Shri Ranga: They have not respond-
ed to thé call as we had responded at
that time.

&t A oad (IR ) ;AT
AT FT A

Jq ey #T 9 Ag § R o
fFt  wTaT WY T Ieorw fRAT T
A I¥ A qTAT AT SO AV G
FT AT AEY | FE ST AT H
&1 T 5 T aIg 1 I T
FaT T B 1 w9 AT S A
&3 areT #1971 99 9T Afa ISEY
72 @t Zafad AQ AT T
gt ¢ Fr ag w2 “afae wig Wt
T 77 T AR - e
RETE  STET AT A AT AifE we
e wafed qEr sweE §

o MR T : WX N H{E
¥ Fré TEY T1a feer 7 ) A F G
frg smaRaEl WM ¥
fae wnA AR 1 qA FOE T
a# T, A Far fRag ¥ A
ﬂkmw@rmﬁﬁmmz
AHITH & ATE |

Mr. Deputy-Speaker: It is not a
point of order. But, I think, the hofi.

Member should take note of it. It is
a question of propriety.
Mo Mg T : T A0 ¥ 55

g ar i fiedy wrar st ) awrd
% fodra @ fgy & afae
wrer wifedi # an awen W e
N wd A T i @R
saH W A W ¥S & 1963 ¥
I faigs & 9 R o SO
g 3 91 fF 26 S 1965 ¥
et agelt wrar et W IR W
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N o9 ¥ W ¥ g YW
wOSH. ...

Shri Ranga: Many other Ministers
should have resigned; the whole Cabi-
net should have resigned. What is it
that my hon, frienld is saying? Even
the Law Minister should have resign-
ed, but he is sitting tight.

o Mfe= T : AR ¥OA
e B HETW AT qATR 1 9w w1

¢ |
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afe 3q fadas A wdis & o1 § gwgw
FAFMaE wwE wwr @ & 9w
w1 Al s areng | fwaEd
~ ¥ 1963 ¥ 3§ fadaw w1 fadw frar -
a1 IE T afk @ fadaw & Sonew
Faww ¥ gk s o ¥
fr wish ) gada ey & 9w
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Ry I § W & e
g s e Adard ®ag)
wwfogfs fgamagfefend
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T & fagg w1 & 7 g@v @9 § wfaw
e w1 gafay W € e ws g
FT 99 5 WO AYAT Al &
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gEE gwTar & 99 w1 fadw s
g1
Shri Ranga: Sir Winston Churchill
also had opposed the freedom of India.
To Mifer T :  I9 UG TN
fafigs &1 Qg +@ I Fwdar
a1 dfed @ gy s ofifeafa g sw
offeafa & ¥arg @ @7 Faga
wRT N, T AWy @A I W
TR ETHAST Fqe7 FTIREIGARE
awe  Sfeaq fear mr @t & wmar
T § {5 ag swee e @ @
g
AR Tegafy F wiwwr Haw ¥

U AT WINT & q¥a A4V 1 WINT
¥ graeg ¥ g0 *) fosaa @ fege
o gad A Ay | afs wE arfe ¥ S
7B T gf § I F MR W W
qag F §HET War §, TS ¥
o0 Hell B FW § I1 FAG B F-
wifcft afafs 77 w<t § AW
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QYF ofrd g 1 wiwe
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¥ arg § frdew s SR E e i
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Shri Daji (Indore): The Address
of the President rightly poses the
<question of reviewing the events of
the last eight months or so during
which the nation has lived without
the late Prime Minister Nehru. We
have to take stock of these eight
months and see what lessons can be
drawn for the months and years
ahead. It the events of the last eight
‘months could be summed up in two
‘phrases, I can make bold to say that
they have been marked by a shaky
foreigh policy and ineffective home
‘policy.

Though the Address places before
us the perspeéctive of the develépment
of a prosperous gocialist society, no
‘step worth the name has been taken
during the last eight months to show
‘us evén a glimmer of hope that we
are marching to words any society
near prosperity or socialiam.

.1 would not like to beat the dead

‘hérse of the language controversy
-over agdin....
Shri Nath Pai: It is not a dead

‘horse. It is kicking very much and
is alive.

Shri Daji: . . .because many speak-
-ers before me had done it again and
again. But 1 would like to put a
much more pointed question to Shri
‘Nanda. Shri Nanda, the Home Mi-
-nister, cannot escape with a law and
corder speech. With the greatest 1es-
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pect for him, I would say that his
reply to the adjournment motion be-
fitted more an Inspector-General cf
Police rather than an imaginative
Home Minister of a great and diverse
country. It js not a mere law and
order problem. The Government,
whether it be the Home Ministry or
some other official, has to explain
why such things happened despite the
clear instructions, if any, of the Gov-
ernment, why a circular was sent out
in Hindi without Shri C. Subrama-
niam knowing anything about it, why
another went out without Shrimati
Indira Gandhi knowing about it, and
why a third one went out without the
Home Minister knowing anything
about it, and why a magistrate from
Bombay sent a summons or a war-
rant to an accused in Calicut in Hindi,
which warrant was returned back to
the magistrate saying that the people
there did not know the language that
the warrant had been  written in.
When all these things had happened,
my hon. friend the Home Minister
cannot just say that it was just a
law and order problem instigated by
hooligans. The whole point is that the
Government have muddled the whole
language problem and muddled it be-
yond repair and muddled it to the ex-
tent that now the muddle is likely
to overtake the Government them-
sélves. And now Government only
want to shoot down a numbér of
people and say that this is only a
law and order problem. This is the
most unimaginative way in wheih the
language question has been dealt with.
I strongly disagree with what Dr.
Govind Das has said. Language is a
link; language is a means of com-
munjcation; language is a vehicle
which unites people. If there is any
question of language which divides
the nation, then it is not worth the
salt. The language question has to
unite and cement us. May I recall the
phenomenal unity shown by India after
the Chinese aggressiori? That unity
has now been frittered away by Gov-
ernment’s wrong policies. An imagina-
tive corrective i3 sertainly required.
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Coming to the economic front, I am
surprised to find in the Address more
sorrow for the cyclonic victims than
for the victims of the food disaster.
There are more tears for cyclonic
victims. What has happened during
the last year? The last year has been
a year of severe strain and great
hardship. It has been a year of
nightmarish experience for the com-
mon people. There was a total col-
lapse of distribution, resulting in
soaring prices, severe shortages, dep-
rivation and hardship. All this has
been going on unchecked because
there is no definite policy which the
Government wishes to pursue.

The Economic Survey of the Finance
Ministery has pointed out that the
highest profits ‘today are reaped by
the trading channels. ~The Finance
Minister knows it, but he is unable

_to stop it. He is unable to stop it and
also stop the resulting catastrophe fo:
the people. I maintain that any gov-
ernment, whether it talks of socialism
or welfare state, has as its first duty,
obligation, to maintain a standard of
minimum consumption for the people.
We have been talking about controls,
physical controls, price controls, mo-
netary control, this and that control,
limited control, family control.

Shri Kapur Singh
That is going too far.

Shri Daji:

(Ludhiana):

But nothing is done.

After all, what i the mind of the
Government? Has the Government no
mind? Is each Ministry a monarch in
its own department? The Finance Mi-
nistry goes one way, the Home Mi-
nistry another way. I will come to
the political part of it. But this is a
very deplorable state of affairs.

Take the question of black money.
We have laid hands on the small fish.
But as regards the big fish, what have
you done? Now Government has come
forward with a statement that if
someone wants to disgorge the black
money, Government will consider how

2207(Ai)LSD—5.
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to  excuse him. Smaller fish are
caught. There was a craze for the
lockers of film actresses. But what
about the bigger lockers? Government
do not put their hand into them.

I say black money has become a
parallel currency in the country. The
government’s currency is just half of
the total actual currency. There is ab-
solutely the rule of the jungle pre-
vailing in economic life. You will not
be able to control inflation and prices
as long as a bold and strong policy is
not adopted at least to find out what
is the extent of the black money.
Some say it is of the order of Rs. 1000
crores; some estimate it at Rs. 1500
crores. But no one knows exactly. In
the meantime, more delay means "
more opportunity for black money to
be invested in certain propertes....

Shrimati Renu Chakravartty
rackpore): Rea] estate.

Shri Daji: . .. and hushed up. What
is being done to counteract it? Noth-
ing.

Our Prime Minister went to Lon-
don and put up a very good impres-
sion by his modesty and humbleness.
But what actually happened? When
he was faced by the foreign tycoons,
he collapsed. About the patents law,
he gave an assurance. When they ask-
ed a question about it, If you are
satisfied with the present position, I
can assure you that we will not
amend it'. Yet the President in his
Address has mentioned the patcnts
law as one of the laws to be amend-
ed. What is the meaning of the
amendment.

(Bar-

I may inform the House, by way
of an example, that a tranquiliser lib-
brium, is imported into India under
Swiss patent at Rs. 5500 a Kg. But in
Italy it costs Rs. 300 a kg. Yet we
cannot take advantage of this because
of the patents law. This is an ins-
tance of the grip of foreign capital
which is growing.

Then fhere was the conference of
the ICI here which the Prime Minis-
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ter addressed. He said Government
will have a dialogue with industrial-
ists. What was the result of this dia-
logue? The result of this dialogue was
that the Prime Minister assured them
that there is no difference between
us which cannot be resolved by a
dialogue. The conference passed a re-
solution containing a 7-point demand
asking for unrestricted opportunity
for private capitalists to loot the
people. On top of it, the Government
is clumsy and therefore in the Plan-
ning machinery, they said ‘please in-
clude our representative’. That was
the sum and substance of it.

. Let us take other cases. Take the
foreign exchange crisis. Do we realise
the significance of the announcement
made by the Finance Minister the
other day? Do we realise that with
the bank rate raised to almost a
crisis level, the Indian treasury is
on the brink of bankruptcy? What is
the remedy the Finance Minister pro-
poses? He has a pet remedy:—invite
foreign capital, invite foreign invest-
ments, not loans. That is why I say
that apart from the fact that political-
ly it is a dangerous policy—more pri-
vate foreign investment—economically
also it is not paying. I may refer to
the Reterve Bank bulletin of Nov.
1964. The Reserve Bank has surveyed
foreign investments in the chemica!
and pharmaceutical industries. In the
chemical industry, in the seven years
between 1956-57 and 1962-63, foreign
investment was of the order of
Rs. 1150 crores. During these seven
years, they took out of the country
Rs. 13.46 crores from out of this very
industry in the form of dividends, ro-
yalty and technical charges. The
capita] invested is still intact. That
is, on Rs. 11 crores, they take out
of the country Rs. 13 crores by way
of dividends, royalty and technical
charges. ‘This is the role of fereign
investment in the country.

In the pharmaceutical industry, in
the same period, foreign investmen:
was Rs. 4 crores and they took out
of the country by way of dividends
and profits as much as Rs. 4.64 crores.
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Therefore, I say that it is economi-
cally a most unsound policy to in-
vite foreign capital on these terms to
our countri Here is a professor, not
from a socialist country, but a pro-
fessor who is a Fellow of Hull Uni-
versity come to India—Prof. Kidrore
—under research programme. He says
that foreign capital not only does not
solve the foreign exchange crisis; 1t
even ratards development of local
knowhow and technique because we
excessively lean on foreign thinge. Yet
this is the only thing dished out as
a solution for the foreign exchange
crisis.

1 say the Government’s policy, par-
ticularly the policy of the Finance Mi-
nister, with which the Prime Minister
seems to be dragging, is bound to
create in this country new Nandlals
waiting for a new Clive to come again
and betray our revolution. It is politi-
cally a most unsound policy, a danger-
ous policy. We are mortgaging the
very fabric of our econemic indepen-
dence to these foreign investments.

The events of the past year have
cast grvae doubts as to the commit-
ments of Government and their desire
to fulfil them. To all honest Congress
member and to all honest patriots, T
say the Government is slowly shift-
ing to the right and giving up even
its so-called declared objective of
gocialism, even the truncated objectiv -
of Bhubaneswar. After Bhubaneswar
came the shameful spectacle of Dur-
gapur.

Today what is the Congress? 1 want
to rename the Congress of today.
Henceforth the Congress of today shall
be called the ‘Party of 98 lakhs’, be-
cause according to the Finance Minis-
ter's statement, during these  four
years the big tycoons of India have
given Rs. 88 lakhs to the Congress.

Shri Kapur Singh: Itisa small
sum.
shri Daji: It is a small sum!

Henceforth, the Congress shall be
called the Party of 98 lakhs. This
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Party of 98 lakhs cannot bring about
gocialism in this country. The spect-
acle of Durgapur is a shameful spect-
acle, in violation of the agreement
with all the political parties by the
late Shri Jawaharla] Nehru that gov-
ernment machinery shall not be used
for furthering party politica} pur-
poses.

Shri R. Ramanathan Chettiar (Ka-
rur): What about the Communis:
Party getting money from Russia and
China?

Shri Daji: I am talking of India.
What about the Monopolies Commis-
sion? The industrialists are not co-
operating with it. What about  the
Bonus Commission Report? It is beinz
shelved by Government under pres-
sure of financial sharks.

Shri Nath Pai: The point raised by
the hon. Member, Shri ilamanathan
Chettiar, is very important. He is
a senior member of the ruling party.
Now he has said that the Communist
Party receives money from Russia and
China. Why does not this pusillani-
mous Government have the guts to
state before the country how  the
Communist Party receives money? It
is your fault. You are sfraid. You
want to know before itcm ard also
allege against them. This is a  cas®
of your double standards, the double
standards of your party.

Shri Hari Vishnu Kamath (Ho-
shangabad): Why was the report of
the inquiry into the Bank ot China
affair suppressed? Lct us have  toe
fruth.

Mr. Deputy-Speaker: We are not
considering that now.

Shri Daji: What about the promise
of food credit....

Shri H. N. Mukerjee (Calcutta

Central): On a point of order. 1
would like your ruling on one
point, . . .

shamt (fgeme) ¢ T @ R
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Shrimati Renu Chakravartty: Would
the hon. Member like to look at the

list of Congress people who are in-
volved?

Shri H. N. Mukerjee: On a point
of order. I would like to have your
ruling. Is it in order for any Mem-
ber of the House to refer io Commu-
nist Members or Members of the
Communist Party as having received
moneys from a foreign Power, parti-
cularly a foreign Power with which
our relations do not happen at the
present time to be very friendly? I
say this is completeiy sut ol order,
particularly because Government has
not got the gumption 1o sas a defi-
nite word about it. Even today Y
wanted to find out the answers to the
question by Shri Kamath and it was
said the Government was not in a po-
sition to divulge any information. I
would like to know myself if any
Communists in India have got money
from China or any other source like
that. They have not got the guts to
tell the country about it, and yet by
innuendoes and all kinds of slander-
ous misstatements thev  want to
throw mud over certain political par-
ties because they cannot argue against
them in political terms. This sort of.
political illiteracy cannot be tolerated.

Shrimati Renu Chakravartty: May
1 point out to the hon. Member that
there is a list of names including Su-
rajmal Nagarmal who has drawn an
overdraft on the Bank of China?
Would he like the names to be read
out? (Interruptions).

-Mr. Deputy-Speaker: Order, order.
We are not discus-ing either China
or Russia here or the Communist
Party. It was raised unnecessarily in
the middle. Please go on. There is
no point of order. This is not the oc-
casion to raise it.

Shri Daji: This diversion is a vain
attempt to wash away the sins cf
Durgapur.

We passed a law last year to con-
vert our loans into equity capital in
these companies which have not re-
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turned our loans. We have not done
that in Tatas or Indian Irons, we are
not going to do it. We are even think-
ing of giving price increase to them.
What has happened to the promise of
State trading? It has fizzled out. What
has happened to the fifth steel plant?
That also is being sold away to 2
foreign consortium.

What has happened about the law
and order situation? We are very
sorry for what happened to Shri Pra-
tap Singh Kairon, but let me make
it very plain that it is Kaironism
which has killed Kairon, and if Kai-
ronisth stili continues it may kill the
very political and democratic life of
the country. Let us not shed tears.
When an Opposition MLA was attack-
ed, laid upon and murdered, there
.was no such furore. At that stage it
‘was stated to be only a State subject,
the Centre would not look into it. As-
siduously terrorism is being spread
and tolerated in different parts of
the country. and logic of it has come
home to roost.

Let us take the case of corruption.
One Congress Chief Minister had been
detained, another Chief Minister has
been made to resign, a third Chief Mi-
nister is under an enquiry of CBI--all
for corriiption. Corruption has become
almost the rule of the political life of
the ruling party of the country.

How has the sub-committee of the

Cabinet exonerated the Ministers?
The sub-committee says there is
nothing, but it is not proper. = But
your friend Shri Atulya Ghosh greets
him and says, “You have been a vic-
tim of a slander campaign and cha-
racter asvassination. I greet you and
T congratulate you because you have
kept the name of the Congress high
in the eyes of the whole of India.”
What a congrtatulation!

The Prime Minister is sitting here,
and 1 accept his superior judgment,
but I would like to ask him one thing.
How does the Cabinet sub-committee
explain the fact that Orissa Agencies

~benefited tc the tune of Rs. 20 lakhs
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illegally and the State of Orissa lost
illegally Rs. 20 lakhs because of cir-
cuars issued by Shri Patnaik? Is it
only a question of propriety? Is it or
is not a fact that a blast furnace was
purchased by the State of Orissa with-
out proper technical evaluation? Is it
or is it not a fact that before the blast
furnace was purchased, it was not
even ascertained whether the Rour-
kela plant can feed the plant? Is it
or is it not a fact that the technical
officer appointed to Kalinga Auto
Private Limited, in which the Minis-
ter himself had shares, got the fabul-
ous fee of Rs. 14 lakhs from the State
treasury of Orissa? If all this is only
impropriety, what more does an ordi-
nary clerk do who takes a one rupee
bribe? Bui he is arraigned before a
court.

1 want to state certain home truths.
At the bhog ceremony of Shri Pratap
Singh Kairon, Shri Swaran Singh,
who was present, even started weep-
ing at the generosity of the sons of
Shri Kairon. What is this political
ethos? If it is a fact that there is an
cnquiry aganst, Bakshi Gulam Mo-
hammad, if it is a fact that Rs. 20
lakhs of Orissa treasury money was
passed on to the Minister's wife,....

Shri Hari Vishnu Kamath: Looted.

Shri Daji: . . . if it a fact that aKi-
ron’s sons are in possession of some
property, we are not satisfied merely
by saying that the person concerned
should resign. We want every pie of
ihe State ireasury illegally, irregular-
ly. illgottenly taken away from the
people’s toils and tears should-be re-
turned back, should be forfeited.
Otherwise, what is the point? It is a
very paying proposition for a Minis-
ter to take money for five years, then
to be held guilty, then to resign, then
to receive congratulations from Shri
Atulya Ghosh, then go to his village
and retire, and then bury his past. It
is certainly a2 very pleasant pastime.
Thorefore, all these are danggrous
things.
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What is most dangerous is this.
Whether we take the question of food
distribution or price rise, whether it
is planning or language, the most
important phenomenon today is the
deepening political crisis in the coun-
try which the Centre is unable to deal
with. The Durgapur Congress passes
a resolution for a bigger plan. The
President of the Congress is for a
smal] plan. Shri Asoka Mehta wants
a bigger plan. Shri Krishnamachari
says smaller plan. Shri Shastri some-
times when he is in the company of
Shri Krishnamachari says this, and
when in the company of 6Ghri Asoka
Mehta says that. The most painful
phenomenon is this, that this well-
meaning gentleman, the Prime Minis-
ter of India, is being pushed about. I

say it is time Shri Shastri starts push-.

ing himself, lest he be pushed out by
those who push him about. Let him
not suffer being pushed about by
various reactionaries. Let him not be
drawn away this way or that way.
Where is the security? There is
absolute, total political anarchy and
crisis prevailing. The Centre has
weakened. Group rivalries are in-
creasing. Even in the States where
stable Ministries are there, there is
complete paralysis of the political
leadership of the country, and the
local satraps are gaining in power
mbre and more. It seems the Centre is
abrogating its authority, and history is
repeating itself with a vengeance. I
as a humble student of history take
this opportunity to warn the country
and all my Congress friends that when
the Centre has weakened in our coun-
try in the past, fissiparous tendencies
have divided and dismembered the
nation, ang we are coming to this,
almost coming to this. Therefore, it
is high time we took note of it. The
political scene today holds out the
spectre of starvation and more, of
India falling apart. The past decade
has been described by a foreign
author as a dangerous decade. I say
dangerous decades have not been left
behind. It is just beginning. Yet
there is time, and proper steps can
still save the situation.. The steps
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require boldness, imagination and
courage. Unless boldness, imagination
and courage are the watchwords of
the Government, the weakening of
the Centre will spell the death of all
that we have dreamed of.

Therefore, this is the political situa-
tion, but the President’s Address with
its rosy, complacent picture, with its
mild undertones of difficulties, under-
plays the whole picture, and if the
picture is not clear before the Gov-
ernment as is shown by the Address,
how can we expect this Government,
whose diagnosis is wrong, to prescribe
any proper remedy? Therefore, let
us correct the perspective and work
with the determination that we have
got to march forward and that we can
march forward, keeping before our-
selves the ideals of socialism. The
language riots were only the culmi-
nation. The last straw was the food
crisis, the price rise, the total collapse
of all values of life, the all-growing
atmosphere of corruption. Unless
that is overcome, you cannot solve
this problem in isolation. Let wus
steer our course boldly and firmly to
the ideal of socialism which we have
placed before the nation, so that we
will be able to galvanise our country
into a united, throbbing nation, wil-
ling to work for defending our free-
dom and socialism.

13 hrs.

Shri Harish Chandra  Mathur
(Jalore): 1 have listened to my
esteemed friend Shri Daji firing his
inexhaustible volley of words, the
same from my hon, ‘friend Shri
Mukerjee, the outright condemnation
of Shri Ranga ang Shri Kamath’s
onslaughts. Some of us also go harsh
upon our own Government ... (An
hon. Member: Including yourself)

including myself. That is
-why 1 say, as we go harsh upon our
own Government, I feel that we have
possibly exhausted the patience of the
people and possibly the revolution is
round the corner. All this obsession
has been totally rejected by the
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people of this country; all this criti-
cism is brushed aside. My friend very
rightly wanted that there should be
an assessment of what happened dur-
ing the last eight months. During
the last eight months, people have
given an unfailing verdict of their
confidence in this Government from
this corner of the country to that
corner of the country. I have before
me what has happeneq since June
1964, there have been five Lok Sabha
elections of which four have gone to
the Congress and 17 assembly elec-
tions out of which 14 have gone to
the Congress . . . (Some hon. Mem-
bers: No.) 1 have got the figures with
me. It is to be remembereq that dur-
ing the last six months we have passed
through the most anxious and most
difficult times, when the prices had
been rising high and when the avail-
ability of fooq was so scarce. During
these six months we may have lost
our perspective but the people of this
country have not lost their perspec-
tive. It is during these days of the
greatest difficulty and anxiety that
the people had risen and this verdict
has been given in West Bengal, in
U.P, in Rajasthan, Maharashtra and
Mysore and Andhra (Inter-
ruptions.) If these people have no
faith in the people’s verdict, it is most
unfortunate. Our left communist
friends—some’ call them Peking com-
munists and I do not want to attri-
bute any motives to them—have
clearly seen it and they were the
first to recognise the truth and it was
the intelligence of China which was
the most usderstandable on this point,
that so far as India is concerned the
communists have no chance through
ballot and therefore the decision from
ballot to bullet

Shri Daji: No.

“Shri Harish Chandra Mathur; They
had this intelligence; themtore, the
division and all the trouble.  Lately,
we also hear from the Swatantra
Party that they are going to come and
take over Rajasthan. We do not want
.10 {gnore them. Rajasthan is a colour-
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ful place . (An hon, Member:
Please, spare it). It is also a place of
princes. I have respect for the prin-
ces. I hope the charming Maharani
Sahiba of Jaipur will bear me out
that only during the last month
Rajasthan has given them 3 ‘big rebuff
and particularly, the area covered by
the Maharani Sahiba has gone over-

whelmingly to the Congress. We had
a veritable general election
Shrimati Gayatri Devi

(Jaipur):
Mr. Deputy Speaker, .

Mr. Deputy-Speaker: You will have
your chance to speak.

Shrimati Gayatri Devi: I want to
ask whether the hon. Member will
agree with me that all the govern-
ment machinery was used in the
panchayat election despite the fact
that it was stated in this House that
the ‘Governmental machinery - would
not be used and that the Congress
would not fight it on a party basis.
Woulg he deny that bribes were given
to Sarpanches, in some cases more
than Rs. 700 or Rs. 1,000, that the
consolidation of land laws was chang-
ed but when a certain district sarpan-
ches would not vote for the Congress
Party an order was given immediately
that the district would not be affected
by this law?

Shri Harish Chandra Mathar: You
will always have all sorts of excuses;
from those who are vanquished we
will always bear all this sort of things.
Would the Maharani Sahiba herself
tell whether she did not seng Her jeep
to al} the panchayat samitis and whe-
ther she did not feel compelled to call
them back because people were not

prepared to support them . . (In-
terruptions.)
Shrimati Gayatri Devi: I did not

send any jrepgand I-did not canvas
for the panchayat ‘elections. Had I
done, the result would have been rh,f-
ferent

v e 3
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Mr. Deputy-Speaker: Order, order.
Please sit down.

An hon. Member: When a chal-
lenge has been thrown to her, she
should be alloweq to explain her
position.

Shri Ranga: He is pleading for the
Government which used the jeep be-
longing to the ‘people; the Govern-
ment misused their powers.

Shri Harish Chandra Mathur: My
friend Prof. Ranga and I have been
in this Parliament for 12 years; I
respect him and we understand each
other very well. But the real facts of
life cannot be changed; it is better that
they have z sobering and chastening
effect, on my freinds who are trying
to defend the indefensible. 85 per
cent of the places have been won by

the Congress Party . . (Interrup-
tions)

Mr. Deputy-Speaker: Please sit
down,

Shrimati Gayatri Devi: No, Sir..

. . . (Interruptions.)

Mr, Deputy-Speaker: Order, order.
When I am on my legs nobody should
stand.

Shri Ranga: On a matter of person-
nal explanation, the member has no
other choice but to yield; you must ask
him to yield, instead of simply saying
'0rdL:§,’ order’.

\/{Wr. Deputy-Speaker: Unless I call
upon any Member, they cannot talk
here. Prof. Ranga is an experienced
Member of Parliament; personal ex-
planations can only be given after the
Member finishes his speech . .. (In-
terruptions.)

Shri Hari Vishnu Kamath: Sir, on
a point of order. I am afraid the
position that you have taken is not
ctorrect. I invite your attention to
rule 357; it says that with your per-
mission it can be done any time, that
“a member may, with the permission
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of the Speaker, make 5 personal ex-
planation although there is no ques-
tion before the House.”

So, it can be done at any time pro-
vided you give the permission. I am
sure you will give permission to the
hon. lady.

Mr, Deputy-Speaker: I will read !
another ruling for the information of
the hon. Member. It says that “any
Member wishing to make a personal
explanation in the middle of a speech
of another Member may do so if the
latter gives way; otherwise, he should *
wait until the Member finishes his
speech.”

Shri Hari Vishnu Kamath: May I ask
whether a ruling can over-ride a rule?

Mr. Deputy-Speaker: The ruling is
that she must obtain my permission.

Shri Hari Vishnu Kamath: I am sure
you will give her permission.

Mr. Deputy-Speaker: Before that,
she should not get up and speak. I
have been asking her to sit down. But
she gets up and then goes on. (Inter-
ruption).

Shri Hari Vishnu Kamath: I had
expected you would give her permis-
sion. (Interruption).

Mr. Deputy-Speaker: Let her ob-
tain my permission,

Shri Hari- Vishnu Kamath: I think
you would give her permission, and
I hope you will not refuse permission.
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Shri Hari Vishnu Kamath: We ex-
pected, knowing you as we do, that
you would be so good as to give her
permission.

Mr. Deputy-Speaker: It is left to
my discretion. -
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Shri Ranga: It is a sense of chivalry
and courtesy. (Interruption).

Some hon, Members rose—

Mr. Deputy-Speaker: Order, order.
Please sit down,

Shri Harish Chandra Mathur: Mr.
Deputy-Speaker, I want to be more
than courteous to Maharani Sahib, I
just sat-down to listen to what she had
to say. 1 again repeat that I have
said nothing personal against her. I
would have no hesitation whatsoever
to withdraw any personal observa-
tion made, but I do not know what
personal observation I have made.
What is it that I have said which is
personal about her? (Interruption).

Mr. Depaty-Speaker: Order, order.

Shri Ranga: You said that the Maha-
rani Sahib sent her jeeps to the sur-
panches and they were compelleq to
withdraw them. Is there nothing
wrong in that? Surely, everything is
wrong in the Goverrrment of Rajasthan
sending their jeeps.

Shri Harish Chandra Mathar: It
there is nothing wrong about Maharani
Sahib sending jeeps, then where is
the trouble? If there ig nothing
wrong about sending the jeeps, if they
have, where is the trouble?

Shri Nath Pai: She is not a Minis-
ter.

Shri Harish Chandra Mathur: I
never said anything to which any
objection could be taken. (Interrup-
tion). I am sorry they have not
understood the problem. The question
is that the defeat was writ so large
that instead of contesting, they had
to withdraw the jeeps at the very
outset. That is what I have said.
What am I to do? I do not object
to their sending the jeeps. They
can send 100 jeeps if they have got
them. Who objects to them? What
I said was that the people were not
prepared to participate or support
them and were not proposed to sit in
those jeeps, and it is, therefore, that
the jeeps had to be withdrawn. What
is wrong about it, I do not know.
What is the personal explanation
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asked for and what is the objection?
I need not go into the particular poli-
tics of Rajasthan here, but that is a
fact. Let them refute it.

Let me pass on to more important
points. I have spoken about our
friends’ opposition, and of our peo-
ple’s clear anq unflinching confidence
in this Government during the last
eight months and that is there. One
thing which urges me and which I
want to0 know is whether the hon.
President has given a correct assess-
ment, almost a realistic assessment. 1
agree with my hon. friend Ghri H, N.
Mukerjee that it has not much of
colour in it. If colour had been put
into it, it would have been for the
Government. We want to state facts
as they are and the facts which have
been endorsed by the people on all
fronts.

What has troubled me is this. I do
not know what is the constitutional
position of the President receiving
complaints against the Chief Ministers
and against Ministers and the State
Governments, and what is the proce-
dure and provision. I expect the
Prime Minister to tell us whether he
simply passes those on to him. What is
the constitutional position of the Cen-
tral Cabinet: whether the Chief Min-
isters and Ministers in the States are
not responsible to the legislature in
their respective States. To what
extent and in what manner they are
responsible to the President and to
the Central Cabinet and what is the
authority or provision, and what is
the procedure under which complaints
are enquired here?

I would also like to tell the hon.
Prime Minister that it is not a very
healthy thing to ask a Cabinet Sub-
Committee to go into these matters
and probe into them. There is an
inherent danger of the top-knotchers

.in the Cabinet getting into groups and

getting into factions. There is also
the danger of the people not having
that confidence and that faith which
they should have. There is also a
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danger of <leveloping something which
is not supported by the Constitution.
1 do not understang why we should
not devise certain ways and methods
by which an absolutely independent
body examines all these complaints
and then action is taken. I have for
the last so many years tried to sup-
port the idea of an independent body
responsible to Parliament which would
go into these matters. We will have
to condition it according to our own
circumstances and conditions. It can-
not be a body of what the Ombuds-
man elsewhere is. The jurisdiction
of such a body may be restricted to
those higher-ups in politics only and
for certain other people. But it is
time that we deviseq such a body
which should go into this matter, an
independent, non-political body. It is
a bolg decision which will have to be
taken. I know it is fraught with
difficulties, but I think it is high time
that the Prime Minister constituted
at least a high-power sub-committee
to go into the matter ang suggested
to this Parliament what could be the
shape, the content and the procedure
for such an independent body.

13-16 hrs.

[Dr. SaroJiNni MamisHI in the Chair]

I feel a little embarrased to see every
little thing being mentioned in the
Address; the visits of foreign digni-
taries has been mentioned, and the
visits by our people from here have
been mentioned also. But the visit of
the Prime Minister to the United
Kingdom has not been mentioneq in
the Address. I thought that this visit
was very significant. It was taken
while the Parliament was in session.
Why are we downgrading that visit?
We woulq rather like to be enlight-
ened on this subject.

I feel that what the Prime Minister
had done in the United Kingdom
during that visit appears to be now
almost an obsession of the Prime
Minister of the United Kingdom who
has all the time been talking about
nuclear explosions in China and the
dangers accruing out of them. We
have ceased to think very much

PHALGUNA 5, 1886 {SAKA) Address (Motion) 1232

about it, but all the time, in all the
speeches and statements in the House
of Commons there, it is the United
Kingdom's Prime Minister who is all
the time talking about it. I think #t
is high time for the Prime Minister
to take us into confidence and tell us
about this.

I would also like to mention an-
other very significant omission in the
President’s Address. The President
has saig so many things but there
are many things whish have remained
unsaid and unexplained and un-
emphasised. The point I wanted to
mention is about the co-operatives,
about the community development
and about the panchayati raj. Al
these have always found a pride of
place in the President’s Address dur-
ing all these 12 years, and never has
there been an occasion, during this
period, of omission to mention these
things ever since they came into
being. May 1 know whether there
has been any change of policy on this
subject? I would like to know, and
would like to invite the attention of
the House to what the late Prime
Minister said about this. Please mark
the emphasis which he has placed.
He said:

“I think nothing has happened
in any country in the world dur-
ing the last few years so big in
content and so revolutionary in
design as the community projects
in India. They are changing the
face of rural India. They have,
created a sensation outside India.
Do not forget they are entirely
an Indian growth.”

On another occasion, he said:

“Every village should have a
school, a panchayat, g co-opera-
tive. If we have that in every
village, we shall be laying a strong
foundation for our democracy,
both political and economic.”

I can quote him from year to Yyear..
He has always laig great emphasis on
this, but the President’s Address finds.
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no place for these little democracies.
They have come into existence, You
cannot ignore them. If we have some
second thoughts, it is time we make
a proper assessment of what should
and what should not be done. But
certainly they cannot be limbs of the
Agriculture Ministry, which is too
small for that. Agriculture can be very
a important programme of community
development or panchayati raj sys-
tem. Panchayati raj is there in most
of the States. I do not say 1 am
giving unstinted support to it, because
1 myself have all the time been say-
ing that there is need for second
thoughts for proper adjustment. But
ignoring that would not be a solution
of the problem. So, this House and
these little democracies demand an
explanation from the Prime Minister
regarding his reaction about it and
its omission from the Address.

Coming to administration, it is a
very important subject which cannot
be dealt with in a short time. I will
only underline two important factors
which need to be taken into considera-
tion. Nandaji has all the time been
talking about administrative reforms.
It is a vast subject and I shall deal
with it during the discussion on Home
Ministry’s demands. It must be clear-
1y understood that the tone and tem-
per of administration will always be
set by the Cabinet, by its own integ-
rity, homogeneity and efficiency. That
is the first anq foremost requisite of
good administration in any country.

It is unfortunate that our standards
of district administration have gone
too low. Unfortunately, we have
jmmature people with little experi-
ence posted in the highest post in the
district, as District Magistrates with
hardly 5 to 6 years’ experience and
with no experience of men and mat-
ters. They are also on frequent
transfers. Only people who are un-
wanted in the headquarters are post-
ed 4in the districts. Secondly, there
is mo guidance from the secretariat.
You cannot have good adminis-
tration in the district if there
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is no proper guidance from the
secretariat. But what comes from
the secretariat is not guidance, but
bossism and interference, because of
the Secretary himself and because of
political interference also. These are
the maladies which have infected our
district administration.

It is really heartening that our
economic growth during 1963-64 has
been 43 per cent. as against 2} per
cent. in the earlier two years. But
that has not satisfied us very much,
because this is not rate of growth
which we can take into account. We
have good years and bad years. We
have to take the balance. Our eco-
nomic growth must be at the level of
at least 7 per cent. I think there is a
lot of misunderstanding about our
public sector enterprises. They had a
lot of initial trouble, but most of
them are now coming up and we can
expect very good results from them,
Of course, efficiency and business atti-
tudes have got to be injected.

1 very much wish that our public
sector enterprises also go in for con-
sumer goods. Why should there be
any resistance from the private sec-
tor to this? Private sector wants full
competition and by the public
sector enterprises going in for
consumer goods, we will provide very
good competition between the two
sectors.

I also do not subscribe to the great
theory of developing economy and
inflation. I understand that inflation
is inherent in a developing economy
when we are building up our defence.
But the most important thing is. that
it is lack of balanced planning and
absolutely inefficient implementation
which give rise to inflation. Black
money is the result of inefficient ad-
ministration, because we have been
permitting men to hoard money and
evade taxes. I can understand a rise
of 2 per cent from year to year, but
during the last year it has risen by
about 30 per cent. Egypt, for example,
is a country which has a developing
economy, building up its defence and
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doing everything. But there during
the last 7 years, the index has stood
stable at 100 or 101, in spite of the
development. The cotton crop yield
per acre there has gone up by 300
per cent., whereas here the increase
is hardly 25 per cent. Let us not per-
mit Government to run away with the
excuse that inflation is inherent in a
developing economy. There are many
deficiencies in implementation and
planning, which will have to be
taken care of,

In conclusion, I wish to say that our
economiic side has got to be looked
after and the climate of scare and
scarcity has to be done away with.
We must plan for plenty. I do pot
agree with Mr. Hiren Mukerjee going
at Shri Satya Narayan Sinha for talk-
ing against controls. Who wants con-
trols? Controls are wanted by cor-
rupt officers, corrupt businessmen and
corrupt politicians. He can say some-
thing about Shri Satya Narayan
Sinha, but what does he say about
Mr. Kidwai who did away with con-
trols? What about Mahatma Gandhi
who had a correct intuition and cor-
rect judgement? It is time that we do
away with the controls as best as. we
can and we must plan for plenty.

The country has already given an
unflinching vote of confidence and we
‘must go ahead. There is no sense of
defeatism which need pe entertained
by. Government. We must go ahead
and serve our people in the best man-
ner. f

Mr. Chairman: Shkri Manabendra

‘Shah.

Shri Sonavane (Pandherpur): May
I say....

Mr. Chairman: Order. order. No
question is allowed now. I have call-
ed Mr. Manabendra Shah.

‘Shri Manabendra Shah (Tehri
Garhwal): Mr. Chairman we draw
plans but we do not learn from the
previous plans. This is not only my
opinion, but this is the opinion of
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other people like Dr. P, S. Loka-
nathan, Direator-General of the Na-
tional Council of Applied Economic
Research. While addressing the
members of the Bihar Chamber of
Commerce, he stated that it was
regrettable that the same strategy,
the same technique, had been follow-
ed in each of the successive plans.
The most important factor he said
was not the quantum of investment
but a correct appraisal of the factors
that led to failure in achieving certain
targets in the first three Plans. We
must be ready to subject ourselves
to a thorough criticism of the causes
of the failures in achievement and be
prepared to rectify the same rather
than expend our energies and the
energies of the civil servants who im-
plement the schemes in finding justi-
fications for the failures. This is what
he has said and this is what I also
hold. Therefore, if we want the
Fourth Plan to be successful, we will
have to see what have been the
lacunae in the previous Plans. Then
only can the Fourth Plan be properly
prepared with a proper perspective.

One of the greatest problems we
have inherited from the previous
three Plans is the rise in prices and
the defect in our price policy. It is
recognised on all hands that a contl-
nuing and persistent process of change
in the value of money unit destroys
the continuity of economic life and
economic process, the basis of con-
tract of foresight, of the incentive to
work to save and to invest. In
short, it threatens a depreciation of
currency. Such conditions will impo-
verish the investors and all the
earners of fixed incomes; render
honesty impossible and thus ult-
mately undermine the very economic
foundation and lead to the very
collapse of the base of economy.
This, I fear, is happening in our coun-

try.

We know that committee after com-
mittee has been formed angd they have
tried, but in vain, to find a solution.
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After every solution we find that the
workers continue to demang higher
‘wages, government servants continue
to be granted increments in their
dearness allowance. A good deal of
the dearness allowance already grant-
ed to them before the Second Pay
Commission was absorbed ipn their
pPay. Even before the ink on the
report of the Das Commission has
dried, there is a reconsideration of
their dearness allowance, All this
indicates that the approach to the
Price situation has been defective.

The wholesalers blame the retailers
and the retailers the wholesalers.
The President’s Address has hinted
about a wage board. Some tribunals
have also been awarding a rise in the
pay of workers. Op top of all this
there is the Bonus Commission. In
order to implement the recommenda-
tions of all these podies the manage-
ments or the employers ask for a rise
in the selling prices of their goods.
Under pressure of the labour and also
because of statutory requirements for
implementation of such recommenda-
tions, the concerned administrative
ministries grant increase in selling
prices. I know of some industries
like coal where continuous increase
in prices has been granted one after
the other in certain regions or even
on an all-India basis,

Whose interests are jeopardised?
‘It is the interest of the consumers
that is being jeopardised. Yet, every
time a problem arises it is not the
consumers who ‘are being consulted;
it is the industry and the labour.
The industry manages to ensure that
its margin of profit is stable irrespec-
tive of what may pe decideq upon.
Amongst the consumers people who
can voice their grievances 1like the
government servants and the labour,
they get certain safeguards either by
“wav of increase in dearness allowance,
increase in pay or increase in wages.
The merchants also get an increase
in the selling price of their goods.
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But the rest of the consumers
tatally being ignored.

are

Therefore, in my considered opinion,
the solution lies in following the
procedure in which there is tripartite
consultation between the consumers,
the labour and the industries. Then
only can we come to a proper solution
Wwith regard to prices. We got a hint
or an indication from the storm in the
coffee cup which brought about a cer-
tain reduction in the price of coffee
in a particular restaurant. This is an
indication of the potentialities of
consulting the consumers, a vast pot-
ential which we must exploit as much
as possible. Therefore, I have to
suggest to the Government that they
should immediately bring about a for-
mula or a system by which they can
bring together the various types of
consumers to advise them in fixing
the prices.

Another problem that has been
brought about is the burden of taxa-
tion and the growth of industries. In
the international conference of indus-
trialists it was stateq that the burden
of taxation in this country was so
heavy that it surpassed even some of
the socialist countries of the world.
The total aggregate of corporate,
income and dividend tax on compan-
ies often exceeded 70 to 80 per cent.
of the profits. According to one of the
top industrialists in some cases it
was as high as 98 per cent. In 1962-
63 alone the corporate tax increased
by 40 per cent, gift tax by 400 per
cent and the estate duty by 110 per
cent and the estate duty by 110 per
cent. Views were also expressed by
some of the foreign delegates that an
unrealistic tax policy in India was
affecting very adversely on the capital
market in India.

The taxation structure in India was
radically changed after the recom-’
mendations of Prof. Kaldor. It was
stated that new type of taxes were
being introduced to plug evasion in
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taxes as also to rationalise the tax
structure. I have no objection about
rationalisation of the tax structure. It
shouid be done. But what has been
ignored is the rest of his recommen-
dations. I believe, Mr. Kaldor had
also recommended that the total bur-
den of taxation should not go beyond
a particular limit. It was, I believe,
50 or 60 per cent of the total income
from all sources. We have adopt-
ed the first phase of his recom-
mendations, but we have totally ig-
nored the second phase. We want
industries to develop and prosper.
We want foreign collaboration to
come but we are not prepared to do
anything about the tax structure.

1 say that the main aim of intro-
ducing reforms on the basis of Prof.
Kaldor was to plug evasion. This
aim has obviously failed. Look at
the extent of black money which is
now being unearthed. This is a fair
indication that the plugging of eva-
sion that was hoped after introducing
such taxation has failed. I do not
think that the Government would
like that these raids etc., should be a
permanent thing as a solution or as
a way to plug evasion. In fact, 1t
would be far better for the Govern-
ment to see the causes and try to rec-
tify them.

According to an article appearing
in the Indian Journal of Public Ad-
ministration in 1958-1960, from the
United States of America over 70 per
cent of investment went to Canada,
Western Europe, Australia and Japan,
from the United Kingdom nearly two-
thirg went to Canada, Australia,
South Africa and USA, and West
Germany invested 85 per cent in
Western Europe and Latin America.
This is also an indication to show why
foreign long-term capital is not coming
to our side but going to other coun-
tries. This ijs an aspect which I
would like to draws the attention of
the Government to ang 1 would sug-
gest that they should look into the
matter as to why more and more
money is going towards other coun-
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tries rather than . coming to India. I
would, therefore, suggest that the
Government should immediately set
up an integrated ang representative
high power committee to study all
these problems and give their find-
ings in a short time to enable Gov-
ernment to take the corrective steps
in the matter.

Another rotten fruit that we have
harvested from the previous three
Plans is the problem of food crop
versus cash crop. I would not like
to go into the details about what we
are doing about intensive and exten-
sive farming. I want to draw atten-
tion to only one aspect of it and that
is the competition between cash crop
and food crop. We find, for example,
in Uttar Pradesh that more and more
acres of land are coming under sugar-
cane rather than under rice, wheat
or maize. Probably, the same is the
case in Bengal, where jute is replac-
ing rice. So also cotton in cotton-
growing areas. This is a clear indi-
cation that people are going in more
and more for cash crops insteag of
food crops. I presume it is done for
two reasons. Firstly, it has got a
good home ang foreign market. But I
am very doubtfu] whether we have
bright prospects of keeping sugar,
jute and cotton as permanently ex-
portable items. I think they have
only low potentialities for export in
the future. So, it would be better
if we restrict the conversion of areas
from food crops to cash crops. Per-
haps by doing that we may save more
of foreign exchange required for the
import of foodgrains from abroad
rather than what we may earn by the
export of cash crops. This is a
matter which has to be studied by
government in all its aspects,

Mr. Chairman: The hon. Member
should conclude his speech.

Shri Manabendra Shah: As the
time at my disposal is short, I will
briefly touch the question of imple-
mentation. There is defect in imple-
mentation from the executive angle.
We find at the district level there is
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no co-ordination between different
departments dealing with Plan. Each
department is boss in its sphere and
9 answerabie only to its Minister.
H there is no co-ordination at the
district level in the implementation
of plans relating to plans, things will
not move in the right direction. This
is an important aspect which should
also be kept in mind while framing
the Fourth Plan.

o I fag fagveit  (Fror) -
avafs wEew, werafEw wegafy &
gfaamw FHw g@ER W omEw
qUAT ST § | AEE F7 wfaww A
Ay § 1WA T aEF R
I AR TR & I A
W FEITFOEF g oo oAy F
Ty NS =T

qget I A ATEROT R &
S T W ¥ 9gy WIT &9 #Y
oSS aTF At | I ATAEOT F gET
T F FEF W P E o omw
W IR ETEAT ST AATH ATy
IR R EF A
AT 1 7 9y € awew g
A gepfa o ooma ¥ fawg @
g Wt IFgT @A § 5 gmwrawn
AgE St qur wgrerTTEr F faard &
faeg grm | o A A fde ag @
fegmtag g drawer 3, famw
agfeafy dfawda & 1 g wEr ST
2 frgdagi 7w TST Y oA FE
g 1| ¥ WUwr ggarn 9gaT § fw
T "M 3 T wiw F
27 WX 289 W it T & f¥
fou awg wefy favarfm @ o
FEA A T A AT IGH AT
27 &Y s 5 WA BT WEATIT FAT
e AT wer A faee § 99 ™y
¥, A% I TH WK FEHU &Y
fegamr R g & Al fememar
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afew g ag o famemar fe sowg
R T T 39 F FA wAT w Ay
I faorelt & mal 1 fow @ Y EAX
frarsTawar @ 1 o aw Ao A wfw
F gt forey fr ey 1 gERT W
Hfew waw = T & fw
THE 9 ¥ AR afaw @ F
TR AN T TYA w9 wE &

ff 3o o FR Y | goEE A

LU U S
ﬂ'mgﬁ'ﬂﬂﬁ'ﬂ' qa [T
gyt |

fra o ¥ Far afm & arg ¥ A
o g g @@} we
Fraar F fowm ¥ fau gq wfear &
aqT R AR AT F 1 Jg AF T8 &
W T 9EA @ @ § ag wgAr wwzaw
§ e st vt & S @@ g W
O g A g dard @ ey
aifs grd RS W o WA &,
IAFTHE AT FIAT 2dF |

A aE & Tz AT9T F graw F
TEATARATE | A AT g forg arar
® o femr m@r ¢ w1, fwaa s
fomg & @1, sgww ¥ R,
qgFRa wfgd o1 AA W wfed, wedw
dfqam ¥ fow N o fawr mar g,
oTer 99 fag #1 3EX 397 fgamr
wmoT ¢ W AR §
ag &% ¢ o dfaara WY wsg 1 e
o ¢ oK ag dfwm 9% fr
W ¥ g ag A A Tfgd e
afs QA ufqwe ar A= sfae s Y
T - F FAX 98 WK 96 Wiawa A
F gt =g fear s Y T wT
7w ferag ¥ ? agaga aEr
T § TRTEwWIE 9 5w
gawms &1 fg & fow aug &
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W AT 9T @ R, SR e W
A Hfawr N & § ,IwEw
¥ o aF fedr s gufa =
w11 &y agar g & oow At
80 YT 1003 9g ¥ a8 frvwa o
myar fF g g FY oF wrer @A
sf@d | S F g gW AW
| AR ATmarA
THRL TN ATAAT AN §  ITGH] A€
¥ AR WOH el FTAEA S ;T
2 T A TH WL F FEAST X AN
I fo AAY S FY T Y FT fFEE
AT ¥ TR FACERE dFe.wT W
o E Al 3 o afaga
AW F1E N T g9 41 78 AT T
fe ot agra w fum &, agea Y wmeT
¢ g9 & AT AR §, 99
wAETT & Fr g, A Ao Y A
AAATEY 93T | AEAAE FHH, T
§ foxy 9 s W g axdd @A
wfed, BT st welw safam & fet 7o
1 gTEE g, % oEY wier fy e
t ar A dEar g, @ FO RS A
wmafa A STt 1w
fAFarAAY og JEwT §=eT § | A
g AH & awar & sy A A amw
3 99 wanfa R g i w=eT E s
A F vt Y wet ¥ § WA
¥ zar fagr snu o feer w2 fom w0 &
e FY WraT & fear mar @, a®
Y & @

oW F1 gHET WY gE A @
oI ag gwear oY fawe w9 g #X
| ¢ W sgramn @ e oS
w W Q@ Ag fawan, faw wifas
% ¥ §, T IEIEE 7O ¥ |
ag i feafiy & wamr Wi e wfgd
O Y GHTET F1 A HAT W T 9gA-
gt w@ & | afk uw F deT w3 AW
feam &1 &% qew faar g, w=et
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TEAIEH JYA FTAT @I §, IR
[WIgusam ey guwr far W,
9 A A ¥ 5T ofew wft s 7B
IGH FET AT ¢, R &AW F
W IY WA wfk O a6y
IAFT 3T Y frrean @y T w1 Ay
I g IFE AR A,
QIR qF AW, | a9 W AT W
1 F gwey SFG FaE §

oW ¥ WM |q AR W ¥ qu
g o gfow S oifgy | S w ¥
quw ufa® gF JEE! AR W AR
Wi ¥ arg gy fusndt | fagdr afitE
NFEAINE I W §
0 &g faedt § qg FFT 1T &, mat
qE q Max F} § 10w, dE, a0
Ft wife ot 9y &, SAET QAR
AFT AT MG T § a8 WW F @&-
wifss a3 safe ¥ "= agEar
T ¢ o fagd aig #1 9R R
0 @ ot wfgs 1w 9w, IERT
afs qrft 7 far ar wfusw safa &
T & T & &Y o I 8, G &
Fez @ I 2, demare Y faegw W@
AT Y 1 T T T Ty FE AT
feqr ST A @ S99 [T A &+
®T [/ | TW FIOT T N g A =@
AT gen fe o & for gt o W
wq o wfgs g afgy | o w9
¥ A% wa ¥ wravas a3 & ot ofas
firy, gu wfes for, w1 @ w1 99w
ag & fv ga w § ww Aw wfe S
qy § ¥ sfas wear Hg ) wH
T F AT A § F AT =iy )
g ® wEA ¥ aw e aw
wifed | wEwwET A F AW F e
ot g W 2 e wgo Wl ¥
ey arfs & 7 N g
& HT WAST AN F JARL WY
TAIER AT I TR R | T



1245 President’s

[« w7 fag fagrat]
W g T F fA gews A9
T & Y § 9« FT qEEr 2
wq I W R IS A9 AqTE |
TATN I@ AR @A) TWH
FIOT J ATET 7 qF FF Frha &Y stvar
G & 1 99 ¥ faorel 4t wERT
Fagm g 5 ozw w1 waw Afaa @
T %50 ¢ 5 & 71 %€, fam daww
T agTEatT q@ w3t | faw waey
FEEAT A FL qV IE FT GAET € TG
LG IcR G O E e IR
e ot faeey & gTETom 3T W,
Yorg a o, fagr @@ o, 2 few
T oY, avit faem § wifs ot g
g AT § W I FT G A7 HAT
R 9% Y qUET QT IIqT g | A
g ¥ FA A aw ¥ gaw-
s w1 g e e w@r
9 & ofafm |/ F o<
TMad AT ai e @
[ W Iy @ fawr 2 fean
o @ fom & F agr F 9 oA
¥ AR E A AW § wex € Afew
I Al F A T /W TR
N gfud N i@ ff, T
§: A% fad fawet @ & faot
wft & fadmr ¥ Afew cgaRw @t
Aoy s fao ai 21 waw
JAY AW A gEE & &Y §vdr @
R ffg @@ @ [|gw & @ W&
WA &7 Ww F AW oA
[ & o) S fomr wT A Q@
gg7g QAT Iy | §F@ F oW TF
T[E w0
WMIGITAIM A @R
¥ fag gFr #T weT ¥ wow
F} frar F fok I AW w@E,
W H N W WY, Y IO AW
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TH YHIT F § S gHTQ FAT & O
T FT AT AR § A AT ¥ /@
W AE | W AAT T _TA FT AT
Ay & 39 #1 S @I FT TR [N
&1 e e i Y AT FRY
g fF ed ¥ o gfem N gEwEsar
A @ NIy &
wigaT g & wmeita e 9% f a7 avE
R IR T X W owEw @
&= Y I W) afaw S a7 aigaw
& S, fear 7 w37 A Wy AT
st 1 gafa T afew # fgaw @
sife? | # a8 4 *ar & F wiw @d,
| wET 0 A g, Afew SRl
qad i & | afaw B fgar w4 &
Y T famwe ofgy | S w1 9w
fagig w o =fed S f5 wEm
Tor X WA ® gwewr @ oA

Wwa@%ﬂﬁwa?

WWWMQ|
T AAEHA T |

TRR =T F & F@ W g |
uzmagawzlmw
F w=T W S q@ AT A QAT
aifgd | IR W= W F A5 TG
wgTr fed s g0 W a9 T T,
™ 7 9 T 7@, @ /A9 &
w0 | afes g I 9 W AT W
@ A Fg =gy 5 s @

T F Y WERTER T qTHAT @ |
yRER F IR I g aa e &
I T A PN R | Ve AF A
FTAAN T E TR W AT FA
i wreeTaTR 48 § a9 a1 gE0 T g
A W AAq ANE Y w0
g £ Wi AamfcR g w1 s
a1 FT @ Afwd AT g
ST ® W @reT @ Afad
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T G SH AR YA RN
frdY g W S 919 g S TR
T § | 3K g wW w4 & fod
T A A W § 1 AW R
W & AT 91 @A & | O W
3 A7 qoom f§ oyt W OF wee
TTRXE WG | F A
@ mr afew ww W foiw A fer
o1 T @ 1 ¥ e o g € AR
-9 JF T e e T @
w ¢ afes fm st w1 & ew @
2 aE ¥ e A AT SR W
fear smaT § SR TEW w9 T @ v
2 @Y gRER 9 § 39 F IR
¥ 1w @A =g | SR § I A
M A Ay § g T AW A J
areT | e sER & # aga e '
Yz fRaw e ¢ 5 ot U
N wr ¥ A% g9 A e dard ¥
ot wid @t S1fgd oH G| ¥
Y N N YRR A IR Y A=
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it o fao waifex (srpER) -
Fafa @@, ag o qfem

S g ...

&t g G TYAT : A HAERT
T HAT & | G WEEAqW IgH I Ky
§ uswfa 3 mfawmor o SR e
fam @ 1 Foma g 5 oF
w2 ¥ fa¥ o 1 wrEr @fa w3
S

~Mr. Chairman: The bell is~ being
rung....Now there is quorum.

q'}f!cfﬁ'o {mﬁmﬁmﬁ o~
T @A H PR ¥ W e ST
e 7 & fod g g § 1 regwfa
¥ gER AN S HeAr ARy
TaT § I St T FET T E 9| G
T IfmRAITRIBFT@ N
v safad oSt § fr oaga @
T ey A A g & w1 e
A F fa¥ gl a@R AN T8 I
T el o W awman g v o
HEATTOT § OF QT 9 WY AT AR
&t forad g 3w & ag e & @Y
fFgR 3w A oY a9 & Y & sAw
T® 7 TP T g IR |

ag 9ATRaT 99 & 6 e & wrar

/AT I AT qIHATT §C I AR
¥ AW A JESog AT OXE "9
1 & M AN I /G AT 7 G
% 9 e, s fs gy wfade
¥ WTGOr F T AT § | SART I AV
fro% gowdr A T T T A fr g
W g ¥ W@ o1 @ § wemg W
sarET 991 99 W § g9k W ¥,
WX T T W) s e s afge
qr | Gone K oF wEEa & ©F
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[#fY o fao warfiny]
14 hrs.

YT A g Afeai, oW ot

qifeai

0 YT § T A Y A TR B
TE A THAT | T a9 AT S AT
01 F9TC AR ST gur 8, SEH
T F AR a1 1| A N9 faw gw
TR w@r 1 9w sfem w7
AW W IR T Hfaar v
& far av i qg I8 91 :

T I {TEE, FW AT A A |
T UT F X F qedT G G 1

AT e HF I O F ar
@WE g A} faer 4, wR g ¥
o & o frerar o, A ww FwO
F o & fad qur o frear @0
A ag Te FT A SIET 4T THT T [7AT
Hifs a8 I & W oF e @,
AT 4 g6 W o, el fe faew
e & Agr wfaar 1 ga ¥ fag
FEAR # AW § ar faar ofs
IaHY Hfaar w7 aqFT AW FT ¥ A3
ToEd @ fmA @ ¥ W
J[W@T AT T T A | 7 A AT A
T WS GHET A, T T TS FT 4N
Y 9T 9T | WY q7 HieT 9 #Y
T G g S fF o feE 7 @
o # fawr et & | Sfer g afeeT
agar 2 f5 AR 3@ o ¥ gy
fasr orq 1 R AT T ¥ Y F e
W F Ao | @ A s ag R
war fF wa g e e 3 gQ
A | T A HT qga g, W
qiEdl F A , TN AN AT AR B,
fored & $© FGT A @A | g
@R ZATA 77T F 1 g fa &
g & Far T e i = g fiergr
@ FT QU 1 R WY 98 o faer
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e

9T | JHHT ST H 1 VIS 37 A0fRQ N

# guman § fF gAR dE s @
aw @ 5w dn § NEE 3@ §
IEF TEE FT A GATA AR
T @ T 1 T 5w O & gue X
% | 99 @Y qF qEedT @ g, At

BgIF T TN IS
W ¥ T F T AT § | SN WU
gfwwe & wed G F forer
g

“Sar 5 ww A aww g, frew
@ awt ¥ go-amd ¥ SaRT #
L T A T gE | g8 Tl
§ grEEmd @ w4 g fad wee
" fomr @ feafs sow g @
feafa #1 a7 ¥ fag awx
¥ R AT ST T, $R]
@ I W W S geaw i
T, 9 aF q, g famaor fear
Cid:C

AT Y F A g 2 e
ST R T T 9% fay - fF Ay
¥ SRR ST 9T 1 ST AR
g afge 5 gak 3w o saer aw-
aEt SAN g o)

¥ fore g ¥ v E, 7€ @A G
FT WA A GaT A gFaT & fF
WR Ig+! agfaad & 90t a8 I
fegam & faw oo dar WX awar
ARSI RS i a1 A
=TT A TaT FA ATAT ZAHT |
I AET T OGEE §, W
P A o 3w W sEm Tt
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BT § @ F4 9 IFH W T
AT ¢ AR FIW, TET N S
/g QT FET | WK I A qAqR
T § | g T A TS AW G |
99X 7gd TO @9 < faar wmav @
TR A qEFT @S A deE
v, arfE v F fau T g sy
R g F1 fFam g e 7 59 aarey
¥ 9 WY | 9¥ R TR T qR}
AT & 1 S HSeT wE GE T FR
AT T R, g AW G A W
AR qg7 FE T=\T AW 927 T &
FHAT | FER F, S TS AR
TATS 437 F qT § ITHT a<h SqTRT
B ¥ FT AYAT SN FEET I
Y T HHT T TATST ST FIAT | AR
¥ o WA TEET R D
S A
g § Wt F A 9 AW
g gaTE THEAT AR X AR WA
21 & e o T s |t sy
0T T 9% # qF §, W AF v
FEE I A D & 1@
AME@FR e A Jog § a9 F
FAH X AH §B T TS FgT q®Q
e
Fomm g fr@am aw &
g N A AR g E AW
HE TO& IO @G, JfFT I =W
2 fF @ 1 qEy T wROr HWASY
. HI BT | T8 AT T T AT
FET 91, JTE RE § FES
AR TR ¥ 1 |Ra® TR/ Y
TR W e st sEq
AT AT | HG A G AT IR W
=T T S ag W Wi SEer
T & faet @ o § g
¥ | W g AR g g EaEt
.7 QAN ) F ot w o
v s § 5 & el st ¥ faems
g & el ¥ fowrs a8 Far
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sifors & faG g 1 FaF N E X
FIE TR F FIAA TG T | | E
N AR qUAr TEE § W S9S fag
I FIfar I § | TR g TF a9
FT HYAT WO @ g 2 ¥ W
TR qE T wgE FT g oW W
TR A FaW A fagw anr e
qur ¥ 45 FT WSN A & @ FQ@
g ) wWR FE TR ¥ qST &
¥ I @ g A T I W
& wm @wn 5 g fegemfa
oMWY mfaxgg Fa a8
T AT X Wi W FT g7 ZqHY
g F e ?

A= ¥ WY S S AT gAT SAHT
Iog TG HUS AR AT W AT
§ BT @ v T E e X A
35 & faars 78 § 1 I e
F =L HISN A FT X o
5 % & fegerl Jem awet 9w,
ag @ g ¥ o A A 9% FeE
1 TEAT R | S FEF FIGH fhelY o
TG AT | TR W T g |
ey s ¥ wg fr mEw F ¥ @ it
< & o e SR Y qaet < foar
ww Wk ag qEem # foar s
fF g ag o feeeaT § o St warl
fergeam &, oF s =i & ok gl
fed @ R el @ et A
U T AT A IEHR A T A
I fa% TOWIT § FE | W qg
TWTET § a1 a8 feee T A
% fir o F1 o wfataf & ag o
IR e I g e fs
AR ddY Y Fvz & wY qwC oW g,
IART AT & FHY AT F9ifw
F T ¥ wiafafa § | & agf 78 @1%
F1g i 7 ag wivare gafog adf s
argar § fr arow F AT AN T I ER )
&Y, 3T & Fg § 5 wR an Ffae
& ¥ faw g @ g, @ saw
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[ o fo wafET]

e T AR Awrgmag e e
fafreer @ & WR IT ) G
& g @ 5 fafrex a3 & a2
g TIHIT FE §1G I T G
QT T AT @S FE 98 (9Q
i @ W oEw far 9w o osaw
W FE g Ad T 1 ) T5T F;
sfafafa & & T aww e,
I¥ TeWr E ARy AW §B
T M waa A 5 e I @
wg fas ot 7 @ afw =g d@faaw
& qafes oot @ 1 FER e & A
Y AT B 9g WwT F ¥9 F fasEr
St @ S TomEw T @ g @
t fr fieDr o9 dfasm & o T
SR oW T R W A2
®T I F TE & SES Y a9
GG

Shri P. R. Patel (Patan): May 1
know how Hindi has become a Rani?
Whose Rani?

WU WIS § GAET § 98 39 9T
¥ GO F T T CF AAGHIHT DA
wf § 1 TG A B TEI 9% a8 7Y
faar war @ B afee oY § @@ w9 &=y
N T W HY FE AT ASHT.
QUAT | BT HIAT TGl Fg GIAT qfeF
IY AGT AT FGAT T2 | T a@
ST a7t 9% e foest f aog
¥ a7t 78 798 W) FEW gu | A
a5 aF g 5 Tgafa F 9x F o
qEAT gTgs o A% fw & f
fet - Y 18 fpena ot W 7 E4F, oW
A B G ¥ T v g
g ¥ wifeAd ¥ afaw wrw a0 A
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¥ 9= gwem fear | oY TeawEEr
FgT ) darg 0% o IEH! awg ¥ agt
oo 4 F€ AGEER  AHIE G A
affm o fow & s wafoma € @@
M F G F@ T A qg  FAA
g fr e AR a3z & wed
3w T a9 «iw | ¥ Fg1 weT a1 garv
gaffe N ag d TN =
3T ¥ 7% F7 ¥ agrn fAw S @
fr = aF SN TG0 FY TET WIS HIAT
T A 9 el I§ TG aw
wifq 2 & wwt § 1 A A @
o e N aER N afed ¢ F
I 3w F Jome g9E § I Iwfa
FUARRRD N W R T w0 F 0=
9T T g FT IRfA & HIT HAGY
IOH T AT W F aR ) @,
s oF nEfade d69y F SR W W@
qFR F ag aifed Siw Wik faegw
qaifea § | w9 a8 @1 OF SEAEEY
FT FH g JfFT a9 B qFIH F
qigr R W ST 9% 9T §, 9T 67
T #iF 9% IEHd W g W AT
wifs aft wFEar § wwar § 5
AFATE AT A A 1 W AR
§oF XM WER o THFATW J AT
@ SEg@ W AR —

ek ¢ oo & o @ e e,
IR s F TR W ST I

AN AZET : AWAIT G H AV )
g F @ o

=t 7o Fao wafe : &% § facge:
# ot g R 3 <@ | § A wwa-
7T Wl ¥ A e R Q-
]| F fau @ 799gw M o -
O=8T & | 99 W A IR T @
S WISt F AR X WA § WifE
& AR WA T § 97 7 s
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N g st FT & & werEa AW F
T F A A & & fag gy
v WG § IR & SaTga AT
w1fEg HIX A IE FATY qIo9g
it wifg | & TR F a g
ot F1 5 mfvwreer § § IEFT @
T giqq F@T§ |

Shri P. R. Patel: In this House,
the language problem is discussed con-
tinuously. Is it a 'bigger problem
than that of the defence of the coun-
try? Is it such a problem that if we
do not discuss it, the country will
suffer?

Some hon. Members: No.

Shri P. R. Patel: My submission is
that the heat created by this lan-
guage problem should ease now. There
is no language problem. The lan-
guage problem is created by those
frustrated in politics. Our great
leader, great statesman of India, for
whom I have every respect, Rajaji, has
rather misdirected his energy, intel-
ligence ang strengthen to the harm
o the country.

Shri Narendra Singh Mahida: On a
point of order. The Speaker had re-
quested that there should be po re-
ference to persons who are not -pre-
sent here.

‘Shri P. R. Patel: The language pro-
blem has been aggravated by irres-
ponsible statements and speeches by
{esponsible persons and Some persons
in power too. It is a very sorry
state of affairs. When I reagq some
statements of some Ministers and
some Chief Ministers, I was pained.
That should not be the case.

"There is another thing. The whole
problem was aggravated in Madras
due to the failure of the Govern-
ments previous to the present one to
teach Hindi to students from the early
<classes. They did aot care to do so.
In all States, Hindi is taught from
the third class, the only exception
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being Madras and ene more State.
Why should there have been such
an exception.

An hon. Member: Which is the
other State?

Shri P. R. Patel: Madras has givem
a great leader in Shri Kamraj. But
when he was Chief Minister there,
Hindi was not taught, even though
we accepted Hindi as the official lan-
guage 15 years ago, even though
we passed the Official Languages Act.
These are things we should have to
think over very seriously.

An hon. Member: Rajaji introduced
Hindi in 1937.

Shri P. R. Patel: The important
question before the country is that of
defence. On our borders China has
collected some 14 or 16 divisions.
Pakistan is raising its head against us.
We ought to be careful so far as our
defence is concerned.

1419 hrs,
[Mr. DEPUTY-SPEAKER in the Chairl

At this time, raising of the language
question does not make a good appeal.
1 submit that the whole nation should
now think of one problem, the de-
fence problem. The problem is that
of driving out the Chinese from the
territory they have occupied in our
country. That is the great problem.
Do we ever think that we have been
much humiliated in NEFA, anq that
that humiliation has cost us much of
the respect we commended through-
out the world. Let us avenge that

humiliation. How shall we do it?
Shall we do it by quarrelling over
this language problem? No. Let us

muster our strength ang trust God.
Our people are brave. Our army is
composed of brave persons. With
courage and without caring for the
consequences, let us face the situation
and retrieve the honour that we have
lost.
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Lately, China exploded ar atom:.

bomb. The point is discussed here

and there whether we should manu- °

The
The question

facture an atom bomb or not.
question is not that.

is to the last of 44 crores let us face '
China. I think China has not the .
strength to explode an atom bomb on |

us. Let us go through history. There
was g war between China and Japan.
Japan was militarily much Dbetter,
had better arms, was better equipped,
and China had nothing, and China
faced Japan. No doubt it had to
suffer, but in the end, Japan was
driven out from the Chinese terri-
tory. So, what is required is courage,
and that courage should be inspired
by our leaders. must speak in
one voice, and they shoulq fee] that
their leadership has to inspire courage,

An important question today is of
agriculture. Agriculture, no doubt, is
the back bone of the country, but we
are not following the ~right path.
We have spent crores and crores for
the improvement of agriculture. We
have undertaken canals and all these
things. We produce fertiliser snd
import fertiliser in order to have
more production, and yet we have not

succeeded. The reason is that we
have never cared to seek the co-
operation of the agriculturists, the
farmers of the country. In the case

of an industrial dispute, we want the
co-operation of labour unions, indus-
tria] unions and such others, but for
more production- of foodgrains or
agricultural produce, we care little
for the co-operation of farmers’ grga-
nisations. This is the root cause of
our failure. If the Govermment
thinks over it and does something, it
would be better.

Very recently,- the Agricultural
Prices Commission was appointed. It
is a gooq thing, but it is half-hearted.
The Commission has been appointed
to fix remunerative minimum prices
of agricultural produce. ' Who will
be affected by this? Agriculturists;
mone else.

Angd in this Commission:

L]

»

“ a promise is given by
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no. representative of the farmers is
put. Our Prime Minister, Shri
Shastri, gave an assurance to the
nation that this Commission would in-
clude representatives of the  agri-
culturists, but that promise has not
been implemented by his Minister of
Agriculture. What a fun it is! Is it
a Government? In a Government, if
the Prime
Minister, it is the duty of the Agri-
culture Minister to implement it, but
he has not done it yet. That shows

' that even though he is Minister of

Agriculture, he has little faith in the
Agriculturists. When you have no
faith in the farmers, you cannot
achieve anything. If the Prime Min-
ister loses faith in the people of the
country, he loses everything. If the
Minister of Agriculture loses fa’th in.
the farmers, he loses agriculture and
everything. I think if he loses his
post, that would be better for the
country.

Some friends have referred to accu-
mulated money. I think there should
be unaccounted accumulated money:. .
But have we ever given thought to.
how' this unaccounted money is accu-
mulated? Is it not because of licen-
ces issued by the Central Govern-
ment? Is it not be cause of permits
given by the Government? Is it not
because of the zonal system? We
generate unaccounted black moneys,
and' then pounce upon the black
money. Why should we generate it?
So the only way to stop this un-
accounteq money is to regulate licen-
ces. If you want to import any-
thing, let it be only on & Government
to Government basis, with no other
people in the way. What is the posi-
tion today? Stainless steel today is
imported at Rs. 2% or so per lb. for
the sheets, and when manufactured,
we get them at Rs. 20 a 1b,

An hon. Member: Rs. 30 to Rs. 85.
Shri P, R. Patel: This is the way

we help this unaccounted’ money to-
be accumulated: I do not find fault
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with the Finance Minister, but
the fault lies with the administration.
He must improve the administration.
It is the Finance Ministry that issues
all these licenses etc.

I have every sympathy for my
friends in the Opposition, but when
they criticise the Government from
every point of view, I am remined of
Miss Mayo. She came to India and
found only black spots. She saw
only the gutters of the country. The
Opposition Members no doubt have
a right to criticise, they 'must criticise,
we also criticise, but let them say that
there are also fair spots, and they
must refer to them.

Shri Brij Raj
‘There are none.

Singh  (Bareilly):

Shri P. R. Patel: If there are none,
Miss Mayo also saw nothing good in
this country. So, I see only Miss
Mayos.

The Opposition always tries to find
out only weaknesses. Whether they
are weaknésses or not is a different
question.

Shri Narendra Singh Mahida: I re-
quest him to withdraw his words. He
cannot compare us with Miss Mayo.
She was an outsider. We belong to
this country, How can we be compared
to a foreigner?

“Mr. Deputy-Speaker:
point of order.

There is no

Shri P. R. Patel: I can assure my
hon. friend that I do not find any
Miss Mayo in the Opposition.

There are good points and bad
points with any Government. Ours
is a big Government of a vast country.
Naturally there will be good things
and bad things, and we should im-
prove bad things, but that does not
mean that everything is bad.

Dr. M. S. Aney (Nagpur): But you
hav:n not referred to any good point
at

v
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Shri P. R. Patel: I am rather asto-
nished to find one thing. This year
we produced 39 to 40 million tons
of rice. Last year we produced 365
million tons, and the year before we
produced 31:9 million tons. ‘When
we produced 31'9 million tons, we
were happy, and the country hagd to
import only half a million tons, but
last year when the production was
more, we had to import more. This
time the production is 39 to 40 mil-
lon tons. And yet there is scarcity of
rice.

An hon. Member: Because the
population has increased.

Shri P. R. Patel: Our young per-
sons have not got so much to increase
the population in three years!

What I am submitting is that nothing
is wrong with our production. Well,
the production is less, but not so
much. But this is all due to malad-
ministration, maldistribution and the
zonal system.

~Shei Bri) Ha) Singh:” That is the
point of achievement!

Shri P. R. Patel: And the sooner
we remove the zonal system the better
it will be for the country.

Mr. Deputy-Speaker: Maharani

Gayatri Devi.
it gE T wETE (39W) ( TF
gz wE wex & foew & ¥
e wEeT & 78 s a1 fr wiwEre
s Faare ® B & T Al ¥
st Wew w1 A A AL T T,
qw 7@ @Y el | & Ty W
wegafa F wfvramw ) ER
o« T @ E T W A Tt S
¥ (eeiw) I g Iufe

g e |

Jursaw WEEG : qg FE AT
mwﬁﬁ&l Shri Humayun
Kabir is here.
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, st qoew fag : (@ @& fideA
T E 1 g qifedY 7 OF OF AT
R I9% 917 OF ¢F e e @
fret gEX 9T Y A9 W
oot g A qET & I o el dy o
O § | W aEl F gt @ N
AT AT iRy AT | wwEd e
& &t dto Fo I A MY Wik AW
A 50 91 F daY e st gan fam
g witaw Aq = afi wd §

Mr, Deputy-Speaker: That i the
biggest Opposition Party. He will
get hig chance.

= JTR 4T eI ,gm‘rwﬁu‘r
ta‘hwﬁaﬂwﬁﬁl g gt
ﬂ@ﬂﬁmﬁnmmw’t&m

W 7 WY R I, Wi
“Wﬁ{m?

Shrimati Gayatri Devi: Mr. Deputy
Speaker, before I begin my speech on
the President’s Address, I shouid like
to apologize to you for disobeying
your orders when you asked me to
sit down earlier on when Mr. Mathur
made certain charges about my hav-
ing campaigned in the panchayat
elections, As he ig not here at the
moment I would not like to say any-
thing except that I repudiate the
charge that I campaigned durmg the
panchayat elections.

There was one remark of Mr.
Mathur later. He said that he res-
pected the princes. That is because
he knows they are the backbone of
the Congress Party, not only in
Rajasthan but in other States too.

Mr. Deputy-Speaker, I would like
fo thank the President for his Addres.
At the same time I feel that his
Address was a reflection of the un-
satisfactory state of the Government
today, It layg emphasis on our few
achievements and glosses over our
dismal failures. The President says
that, looking back on the last twelve
months, we have mrade considerable
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progress, 1 should like to point out
that during the last fifteen years,
during the last three five-year plans,
no progress has been made whatsoever
8o far as uplifting the living condi-
tiong of the poor masses of our coun-
try is concerned. Still, today, the
Government have not been able to
provide cheap food, housing or cloth-
ing. We have not achieved anything
in thig line during fifteen years of
planning. I think it ig ap absolute
disgrace that the Government whose
primary duty it is to feed the people,
to house the people and to clothe the
people have failed on this. Ang in-
stead of being inspired by hope and
confidence, the people are today so
disappointed and so apathetic that
they are very pessimistic about the
future,

The country today needs a clean
and efficient administration. People
need to feel secure and confident in
the leadership, and this can only be
achieved if all the Ministries co-ordi-
nate their efforts to tackle the pro-
blems that are facing us today. The
Ministries must concentrate on the
vital issue that are facing the coun-
try, primarily the defence of our
country, the stability of our economy,
and the provision of cheap food,
housing, free education, health faci-
lities and often essential commodi-
ties to the people. To hide their
failures in these respects the ruling
party has a genius for diverting pub-
lic attention. Last year the people
were agitated over the rising cost of
living, Thig year the country is
tearing itself over the language issue
and the people are forgetting the
conditions under which they are
living. I would appeal to the Prese
not to give so much space, to all these
issues or to the sanctimonious utter-
ances made by Congress Ministers, but
to devote more space to hammering at
the Government for their complete
failure in the economic policy of this
country, for their complete failure in
the foreign policy of this country, for
their complete failure in the defence
of this country, and for their com-
plete failure in not being able to raise

- e 3 ___J
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the standard of living of our people.
Tmis is what the Press should keep
on hammering at. And this 1s what
the people should be made aware of
instead of having their attention
diverted to other matters. I would
appeal to the Press to do this.

The country today, when it should
be strong and united, is divided over
an artificially created issue. It is not
Rajaji’s fault that this crisis should
have arisen: it is the fault of the
ruling party. It was their duty to
have taken the consensus of opinion in
this country before introducing Hindi
as the official language of India on
the 26th of January. I admit that if
we had a common language it might
bind the people together. Here we
must take lessons from other coun-
tries. After all, there are other nations
in the world who have more than one
or two official languages, for instance,
Canada and Switzerland. Could we
not take some lessons from them? I
-admit they had their troubles too; and
our problems are probably more com-
plex, because we have a wariety of
languages in this sub-continent of
Lours.

Shrimati Lakshmikanthamma
(Khammam): They are not foreign
languages.

Shrimati Gayatri Devi: They are
‘not foreign languages to us either.

An hon. Member: What about Eng-
lish?

Shrimati Gayatri Devi: English
may be a foreign language. But so
could the French feel that English is
a foreign language. (Interruptions).

Mr. Deputy-Speaker:
ress the Chair.

Please add-

An hon. Member: What is Swatan-
tra Party’s policy in this?

Shrimati Gayatrl Devi: We do not
“have any policy about this; we are
- more concerned with the vital issues.
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One wonders whether the confer-
ence of Chief Mimisters will be able
to come to any saustactory solution.
After all, they are tae representatives
of the same party which forced this
issue on the country and who assured
the Cabinet that it will be safe to
introduce Hindi on January 26. From
the events that have evolved since
then it is obvious that their decision
has proved faulty. And it will be in-
teresting to see whether the Chief
Ministers will act as the true repre-
sentatives of their States and the
people or just as the mere echoes of
the ruling party. It is natural that
the ruling party itself should be divi-
ded on this issue, and it is a gerat
tragedy that this domestic crisis
should have been brought about at
such a time and that the party in
power, taking the consensus of opnion
in the different parts of the country,
was not able to avoid it. I myself feel
that no effort should be spared to
come to some understanding on this
vital problem. Otherwise it might be
the beginning of the disintegration of
India.

My suggestion would, therefore, be
that the pro-Hindi political parties in
this cdountry should send their leaders
to the States where there have been
violent anti-Hindi demonstrations. The
people of the non-Hindi speaking
parts of the country, quite naturally,
feel that they will be at a disadvan-
tage if they have to speak and con-
duct national business in a language
in which they are not at home. I do
not approve of the methods used by
those who feel aggrieved......

Shri Sonavane:
speak English!

As if all the masses

Shri Ranga: Are all the masses in
the south going to learn your Hindi?

Shri Sonavane: Yes.
Shri Ranga: Do be sensible,
Shrimati Gayatrli Devi: I do not

approve of the methods used by those
who feel aggrieved, but at the same
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[Shrimati Gayatri Devi]
time I feel that there is no point in
aggravating the situation by having
counter-demonstrations, demanding
complete abolition of English and im-
position of Hindi on non-Hindi speak-
ing people. We must be practical, and
we must remember that whatever
language we may speak, whatever re-
ligion we may practise, we are all first
and foremost Indians, and in our unity
depends the survival of our indepen-
dence. We have an outside enemy to
fight, and if we squabble over internal
issues we shall not only be the laugh-
ing stock of the world, but we may
be forced to learn yet another langu-
age—and I may assure you it will be
a very difficult one.

So once more 1 should like to sug-
gest that a meeting should be called
of all the leaders of the different
groups who are agitating over the
language. This cannot be settled by
our Ministers because they are not
truely representatives of the people of
India. Had they been, this issue would
never have arisen. (An Hon. Member:
What is the Resolution of the Swa-
tantra Party?) We have non; I have
said it before; it is quite natural that
everybody should have difference of
opinion on this issue.

Once again, I should like to em-
phasise that we must concentrate on
solving our essential difficulties. For
instance, the sortage of foodgrains in
this country has caused a lot of hard-
ship to the peole. It is pathetic to
watch the public, especially women
and children, queue up in front of
fair price shops and wait for hours
and hours only to find at the end
that the windows are closed on their
face because the Government shops
have run out of stock. Not only that;
it seems a pity that while blaming the
traders for profiteering the Govern-
ment too has been guilty of the same.
(Interruptions).

Shri Ranga: Aren’t you ashamed of
that?
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Shrimati Gayatri Devi: Surely it
is the essential duty of the Govern-
ment to provide food to the people.
Of what avail is the back breaking
tax paid to the Government to run
this country, if they cannot even do
that? After three successive Plans.
and spending vast sums of money, it
is absolutely disgraceful that we have
had to face scarcity this year.

Our planners and the Cabinet had
spent vast sumg of public funds on
heavy industry without paying suffi-
cient attention to agricultural pro-
duction: it is a reflection on the com-
petence and knowledge, andq sur-
prisingly enough it is those who are
responsible for this who are still at
the helm of affairs. In no other
democratic country people would have

tolerated such a thing . . . (Inter-
Tuptions.)

Shri Ranga: What is it they are
laughing about? Are they not

ashamed of this?

*fi gFR 9T TS W AL
FAFTILFREE

Shri Ranéa: I am not speaking in'
Hindi; it is true.

Shrimati Gayatri Devi: How can
we believe the Government will keep
u close watch on the situation and
review the food distribution policy!
What have they been doing these last
15 years? The time has now come to
Ve practical and explore every
possible way of relieving the food
situation. The land reform measures
proposed by the present ruling party
in their drive towards socialism must
be reviewed. If larger holdings prove
to be more productive, then the cell-
ing must go. The scheme to give land
to the landless can still be imple-
mented if fallow land can be made
productive. The food zones between
Sitates should be abolished, As regards
menteg if fallow land can be made
commercial attaches abroad must be
asked to explore every available source
and our docks must be modernised, to
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handle swiftly and efficiently the
incoming goods. For instance, there
was a tremendoug surplus of wheat in
Argentine and our representatives
could have come to some agreement
with the Government of that country
to supply the wheat that they did not
need at a lesser price, so that with
the freight charges paid, it could have
landed in India at the same cost as
from America. Modern silos should be
built at various rail heads, so as to
ensure distribution in times of
shortages. A lot of gooq grain is lost
due to bad and insufficiently planned
granneries. Apart from all this, it must
be considered whether or not the
controls imposed by the Government
have not had a lot to do with the
scarcity of food. The hon. Union
Minister for Communications and
Parliamentary Affairs said on the 11th
of February that he thought there
was no scarcity and that what we
were witnessing in the country today
was all artificial. He based his argu-
ments on the fact that any quantity
of food can be bought in the black
market and therefore it obviously
meant that there was no shortage of
commodities. He quite rightly observ-
ed that many traders preferred
controls to competition as it will
enable them to profit in black-
marketing. Some Government officials
similarly wanted control for the same
reason. I should like to say that the
Government should be guilty of the
same charges because the Govern-
ment exists on controls, I agree with
Mr. P. R. Patel who spoke before me
that it is this control which is
responsible for hoarding. Government
cannot remove that because it is on
that that Government exists; if the
control went they would have no hold
on either the industrialists or on
traders, Their hold on the people
would also go: they are using it as a
methog to blackmail the people. I
know that the Government will not
remove controls, not because they
think it is necessary but because it is
their only hold on the people.

The same idea could be applied to
the wunaccounted and undisclosed
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money that is in India today. Had
there been less controls and less tax
on profils anq more incentive, this
money would have come out and been
put into use to produced more and
there woulq have been more employ-
ment. That money is not coming out
because the industrialists do not trust
the fiscal policies of the Government.

The President’s Address says that
higher production is the best answer
to the threat of inflation but every
control on the part of the Finance
Ministry acts as a curk to higher
production. The recent increase in
bank rate and the import duty on
certain important commodities will
make the cost of production in this
country higher and more difficult.
Why should the Government ask for
higher production in one breath and
put a deterrent in another, is a ques—
tion one cannot answer. The top indus-
trialists in this country had been asked
to give their advice to the Planning
Commission. The advice they give for
decontrol and expansion of the private
sector is not liked by the Congress
Party because quite naturally it would
make their Tnfluence on the people
less. Therefore, though their advice is
sought, it is never implemented. 64
the country is to be saved from
bankruptcy some drastic steps must
be taken even if it meant a change in
the policy of the ruling party. The
interests of the party must take
second place to the interests of the
nation. It must be conceded that the
Cabinet is a divided house ang the
ruling party is stifling the economic’
growth of this developing nation,
starving the people of this couniry
and leading us towards bankruptcy.
There is no dearth of capable men in
this country and as I have said
before, their advice is often sought
but never implemented. It must be
humiliating for them to have to
contribute large sums of money to
the ruling party with whose econo-
mic policies they do not agree. I
should like to appeal to the indus-
trialists to desist from helping the
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ruling party to stay in power, but it
they listen to my advice they would
not get the necessary import licences
and facilities to run their industires
.and that would mean more misery,
more unemployment and less produc-
tion, One does not know how to
solve this problem. But to save this
country I feel that our industrialists
must take a really firm stand with the
‘Government.

Can we really believe that the Gov-
ernment means to clean up the
administrative machinery? Day by
day, Government machinery is being
more and more indentified with the
ruling party. As the ruling party is
losing the confidence of the people, it
is tightening its grip and misusing its
power. In Rajasthan, for instance,
there was a tremendous scandal over
the distribution of gur which was
given to the Kraya Vikraya Sangh.
This sangh made a profit of one
crore and some lakhg of rupees. The
secretary of the sangh was arrested.
A gur trader was arresteq in this
connection. But the president of the
sangh wag rewarded with a very
important portfolio in the Rajasthan
Cabinet. '

Some hon. Members: Shame,
shame.

Shrimati Gayatri Devi: This has
been pointed out in the Rajya Sabha
ang several members of the Assembly
came up to the Home Minister and
told him about this, but no notice
has been taken, Is this the way in
which the Government intends to
clean up the administrative
machinery? Their foundation is based
on corruption.

Once more, I would like to empha-
sise that in the present crisis, the
Government should come out of its
coma and all the departments should
co-operate and work together to solve
the problems the country is facing
today.
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Shrimati Lakshmikanthamma: Mr.
Deputy-Speaker, Sir, 1 support the
motion of thanks moved by Shri Heda
and seconded by Maharajkumar
Vijaya Ananda. A reference has been
made to our beloved leader, the late
Shri Jawaharlal Nehru, as a friend,
philosopher and guide. He wag some-
thing more than that. He was our
very life. He was the life of our
people, and he permeated into their
being. Today, in anything that we
think of we cannot do so without
reference to his memories, more
especially when we talk so mfuch
about language, when we are remind-
ed of his assurances. He had the
support of the people for each and
every word he uttered. The people
cry and cry whenever they think of
his words.

Our friends, the Communists, have
made their observations, and when I
wanted to interrupt, you did not
allow me then. I want to say a few
words about them. I compliment our
Central Intelligence Department as
well as the Government on the effi-
cient way in which they have tackled
the problem. Is it not a fact that the
communist friends were found saying
that when China invaded us last time
they could not help them but this
time they should not let them down?
Is it not a fact that some of the
members put a dissenting note? Is it
not a fact that there were differences?
1 heard that even about the money
they received, the right anq the left
communists had some fight and they
questioned the left communists where
they got the money from ang they
were not prepared to give an account
to the right communists.

Since my time is very short, I shall
not go into those details. The Presi-
dent has referred to the steady
increase in the national income. He
has not said anything about the distri-
bution of the income, We are wedded
to the socialist pattern of society. It
is not as though a few schemes relat-
ing to employment here or a health
or education scheme there
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would help wus. These welfare
programmes, as they are called, are
followed even by capitalist countries.
Being weddeq to socialism, should
we not lay stress on the distribution
side of the national income? The
regional imbalances should also be
removed. Coming from g very back-
ward State, though Andhra Pradesh
is supposed to be the granary of the
country, still nobody has cared to
develop Andhra Pradesh. Regional
imbalances are so much in evidence in
Andhra Pradesh, By the end of the
fourth Plan, it will have to spend to
the extent of Rs. 500 crores in that
region. In spite of the, fact that so
much of food is produced and sent to
Mysore, your own State, Sir, as well
as to Madras ang Kerala, still, the
consumption of power is the lowest in
the State, lower than even in Assam.
Assam was the lowest but now even
Assam has gone up. Andhra Pradesh’s
consumption of power is the lowest,
in spite of the fact that the Minister
of Irrigation and Power is from
Andhra. When Shri Subramaniam was
the Minister of Steel and Heavy
Industry, we were expecting some-
thing from him and there were pros-
pects of getting a steel plant, but
when Shri Sanjiva Reddy took up this
portfolio, it has cooleg down! We are
not asking him to give us a steel
plant, because we do not want him
to do any favour to Andhra Pradesh,
but as a matter of right we can get
this either from the point of view of
getting these imbalances reduced or
otherwise. Unlesg you can invest a
few hundred crores in that region, you
cannot think of developing all that
region. Apart from that, Andhra Pra-
desh can bridge the gulf between the
north and the south either from the
language point of view or from any
other point of view. If this aspect of
developing Andhra Pradesh is neglect-
ed, it is not in the interests of the
country itself.

There is not much time for me to
go into all the details, Many other
Members themselves have brought out
this point, and this is the burning
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problem today. I would only like to
make a reference to para 21 of the
President’s Address. It has given a
great lead to the people of non-Hindi
speaking regions. Shri Manoharan of
the DMK was saying that it was due
to the steeled determination of the
Steel Minister. But I would like to
tell Shri Manoharan that Shri Sanjiva.
Reddy was the Chief Minister of
Andhra Pradesh and even seven years
back he made Hindi a compulsory
subject requiring a minimum pumber
of pass marks to pass the examina-
tions. We have not asked for a
constitutional amendment as the leadep
of the Swatantra Party wants—I do
not want to mention any names. The
Swatantra Party itself is divided.
They could not even pass a resolu-
tion. ¢ (Interruptionsy. Their leader
is very intelligent; for, because
he did not want to divide- his party,
he said it is a minor operation which
he will himself conduct!

Our DMK friends also wanteq it,
but we have not asked for it. I am
not talking from the point of view of
sanctity of the Constitution. We have
amended it 18 times, that is true, but
in this particular respect, if you amend
the Constitution, you will go down
in the eyes of the world. That means
that you have accepted that there is
no unity in this country over the
official language. The so-called agita-
tion in the South is also an agitation
about the premature implementation
rather than the imposition. I would
put it like that.

"I was pained this morning and I
was vacillating about the statutory
amendment and so on but now, the
reply has come from the Home Min-
ister this morning; it ig a written
reply to the question about Hindi.
What is it there? We discussed several
times the implications of the word
“may”: that ‘may’ means ‘shall’ or
‘may’ means ‘may’ or ‘may not’ and s
on. What has happened? Here is the
reply which says that “there should
be a convention . .” We know what
ig happening during the lunch hour
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here. These conventions are not
followed in Parliament. How do you
expect it to be followeg in the
.administration? The convention is that
English shall continue to be used and
if the original communication was in
‘Hindi, an authoriseq translation would
accompany it. This is the convetion,
that it will accompany. You know
‘most of the officers have their own
sweet reasons, officers of both Hindi-
speaking and non-Hindi speaking
areas. A long as they are supported
‘by politicians, they have their own
sweet reasons for doing all thig mis-
chief. I was asking Shri Nanda this
morning as to what steps they pro-
‘pose to take to punish those people.
He said “we err” and “so also they
-err.” If an error causes the lives of
so many people in the country, how
.can it be tolerated?

The late Shri Jawaharlal Nehru
-gave an assurance. But there 1s a
.difference between an assurance ana
a statutory provision. An assurance 15
only a recognition of a right, and if
-that right is to be implemented, it
has to come in the form of an Act,
:ang so, I would request the Govern-
ment to see to it. (Interruption). A
mere assurance cannot be implemented
‘by the officers. A statutory guarantee
should be given for the implementa-
tion. This is our stand; our stand has
‘been very clear.

1 would like to tell my hon. Hindi
friends that it was ap accident that
Hindi became the official language of
this country. It is spoken by a few
of them in some States, and this acci-
dent remained unnoticed tili the
psychological irritation ceased to be
in the minds of people of non-Hindi
‘areas. The promotion of Hindi is the
responsibility not only of the Hindi-
speaking regions ,but of every Indian.
It is high time that the problem of
naticnal language ceases to be exclu-
sive concern of a few politicians. We
‘have seen what has happened. in the
-south. A cartoonist is good and we

all appreciate him.  But it is height of
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folly to look upon the cartoonist g
law giver also.

15 hrs.

Our nations as regards the official,
national and regional languages are
to my mind only remants of an ago-
nising past, which we have not been
able to overcome even after indepen-
dence, Otherwise, why should some
people plead the cause of Hindi and
others oppose it? After all, national
language is not a title to be conferred
language is not a title to be conferred.
It is a reality to be achieved. During
our struggle for independence, we
never questioned Hindi, charkha, sat-
yagraha and non-violence. These
were sacrosanct. We mnever even
dreamt of questioning them. But
after winning freedom, each one of
them was thoroughly questioned.
Everything had to be therefore re-
defined, re-examined and re-defended
in terms of figures, and statistics. The
battle of the charkha was fought by
Shriman Narayan and his colleagues.
The battle of non-violence was fought
by Jawaharlal Nehru on the one hand
and Vinoba Bhave on the other, But
the battle for Hindi suffered due to
the default and complacency on the
part of Government.

Hindi is not going to flourish under
the aegis of a few enthusiasts who may
not be able to quote even a few ver-
ses of Kabir or Tulsidas. It is these
people who pose themselves as pandits
and who bring an impertinent swagger
and an exasperating superiority corn-
plex into the bargain. Some cham-
pions of Hindi have in the past made
matters worse by their want of good
sense and excess of arrogance. Some
of them strut about indulging in sup-
erlative claims as to the superiority
of Hindi literature without even caring
to know what is in the literature and
simmering opposition towards Hindi.
Most of our friends who are learned
do not know how many languages are
spoken in the south. For them, there
is only one language and that is Mad-
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rasi language, Put a few pebbles and
shake it vigorously—the resultant
sound js like Madrasi language. The
present Khadi Bholi form of Hindi is
still in the infant stage, It cannot
compare favourably with several other
regional languages which have
developeq in the south. While intro-
ducing Hindi in the schools in other
States, they should have first be-
friended the intelligensia and the
literateurs of the local language, so
that they will also feel that Hindi is
their own language.

In Hindi itself, there are several dia-

lects like Rajasthani, Braj Bhasha,
Avadhi, Maithili, etec,
Shri Kapur Singh: They are lan-

guages, not dialects.

Shrimati Lakshmikanthamma: You
may be knowing better, but this is
what I understand.

Mr. Deputy-Speaker: That would
make the position much worse.

Shrimati Lakshmikanthamma: Hindi
is like a young daughter-in-law about
to enter her husband's household and
it can flourish only through humility,
self-restraint adjustability and sym-
pathetic understanding. The Hindi
people are not the sole Hindi-givers.
Hindi has to stand the test; it will be
subjected to severe test of fluency,
compressibility, subtlety, diction and
a host of other attributes of a modern
language. If you ask my verdict, it is
that we will start where they have
left it. In this grand and absorbing
venture, they wil! have the chance of
becoming the Ahle Zaban or Hindi
giver just as much as a Menon of Kot-
tayam or g Dogra of Srinagar.

AN GER = @ (FT)
IR UPET, I §AG A LT
F sy 9X qg9 & W 3 aw o
#fee fafree w1 dtge 7 @ fagma
faa & L W st gamge wf
RNz ¥ e A7 T i g3 g
Y wely g ¥ gufeay @ §
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Mr, Deputy-Speaker: Mr. Raghu-
ramaiah is there, who is Minister of
State. That is ‘enough,

Shrimatj Lakshmikanthamma: Mean
while I would request my Hindi
friends to learn one or two languages
from the south. They will really re-
discover Hindi and they will know
how greatmen think alike. (Interrup-
tions).

I have got a solution to this prob-
lem. It is left to them to agree to it
or not. I cannot go into the details of
what the Government has to do. Mr.
Nehru’s assurances have not been
spelt out, though they were given as
long back as 1959. How are you go-
ing to spell it out? Mr. Nehru said
that English will continue indefinitely.
This does not mean permanent reten-
tion of English, What it does mean is
that the duration for which English
is to continue cannot be accurately
foreseen or laid down today, because
it has to depend on the speed, the
effectiveness, with which certain vital
steps are taken to enable Hindi to take
the place of English. If these steps
are spelt out and their timing fixed, it
would certainly be possible to antici-
pate approximately the duration of the
interregnum. The non-Hindi States
should be clear on this in their minds.

We can visualise administration on
three rungs: State level, Central level
and matters connected with State and
Centre or between different States. In
the next few years, we must expect
the regional languages to be the me-
dium of administration in the States
and local bodies. We must request
all non-Hindi States to come fotrward
and make their regional language as
the medium of administration, At
the Centre, English as well as Hindi
should be the medium, in spite of the
fact that the Vinoba Bhava formula
hag been acrepted. There is no ques-
tion of imposition. Nobody should
feel that either Hindi or English is
imposed. It is an understanding bet-
ween different States for convenience.
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Meanwhile our edutational, adminis-
trative and lingui:tic policies should be
so planned with this picture in view.

The fear in the mind of the student
community is that if they answer in
English and the peopie from the north
answer their questions in Hindi,
because Hindi is the‘r mother-tongue
they will answer better. So, the
students in the south have expressed
the fear that they will be at a disad-
vantage. What is wanted is that until
such time the advantage of writing
answers in Hindi is common to all
candidates, the disadvantage to other
candidates should be minim‘sed. This
is what our Prime Minister has per-
haps meant by moderation system.

Therefore our planning of educatio-
nal, administrative and linguistic
policies should have a perspective of
at least 25 years. Having accepted
that both English and Hindi will
continue, we should not say that
one should write in English or Hindi.
Both should write in both languages.
For the first five years if vou make it
20 per cent marks for Hindi and 80
per cent marks for English and in the
next five years make it 30 or 40 per
cent for Hindi and 60 per cent for
English, within a period of 15 years
you will be able to make it 50 per cent
for each when each one will know
Hindi and English. Within that period
these people who are in service and
who will not be forced to learn Hindi
will retire and the persons who will
then be in service wil' have adequate
knowledge of both Hindi and English.

Sir, with these words, I thank you
for the opportunity given to me to
participate in this debate.

Mr. Deputy-Speaker: Shri Brij-
raj Singh,
shri Bade (Khargone): Sir, at

least some Cabinet Ministers should
be there.
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Mr, Deputy-Speaker: It is nok

necessary. The Government ig repre=
sented here. There is one Minister
present.

< awrH feg: guman R,
weafg Y ¥ wiwwme @ a9y
WF @@ RSy T AR A
oF ¥ gaE i s@ § W O
& awdt 1 &

Teafy ot G wwiE dfed ¥
w a7 W v a1 5 26 I,
1965 ¥ ag, 9« & fe <y |1 @R
dfum & waER wraa s g
g s wfwmn # 7D § oow
| gl qge ¥ gw @
A ot geg aroaw fag & weaw ¥ 9%
ST Y & 97 oy sfawe sy
fedt & go Tl § wOW FF
T F gfame N Fi § 99,
g gl T W AT TG A
g fa= - ¥ ag frawa e e
oA A I
sfF g e 7@ W, @@ fag &
A< §, ant W & f&w @ amw
qr 5 Wit fE=< A AT ;A

Aq frdew & 5 TR § TR
o Afmw N @ waz = & @A
o W A, T SRR AW AW
T @ B AT AW IFA WA W
w1 wrow e & frar | o= ag W
we fF s A % & @ a9 FT AW
s f5 & woa wmw i #F
W T ® oA T AW a9y A
w ¢ e frd ¥ o e &Y W
oz Tsgafa wiEm N @ &R §
& fax il W TR W F W oW
T e o | g
Dr. M. S. Aney: Sir, I rise to a

point of order. The President cannot
be criticised in this way in this.House.
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Shri Brij Raj Singh: I am sorry for

the criticism, but I have to do it.

Shri Bade: We are explaining our
position as to why we remained absent

on that day.

Mr. Deputy-Speaker: You can cri-

ticise his speech, not the person.

st g fag ﬁzﬁ%aﬁﬁ
zfarq & oY 9oza gy, ve+ fwg I
@/ @ R s|OY 1Y, SRR
IUEa & W foan O, o W AR
J a3 W6 Y W F e feder
sgaar Tfge, R @ faww ¥
R S | & fadew wem 5 ww
F owemw Y FES AR,
I o weR el ¥ R ¥ faQw
F1 ywe frar, T AU &, 9 I
¥ freg NE FEAEy T A T
T ¥ O AT F ST AW WS-
+ arer e foan, g 99§ free
ot Fr§ T A T o N Y
FIeH A I FAAT T AL I FT
N qW A AT A 9, T g
#ae ¥ fafres ¥ ot TS T W
AT 7@ 7@ F = gwe T F AW
wewrs, AfeT o B W A wow A
A g, 9 ¥ faeg Wt S P T
= g

& omq ¥ 99w oF TE @ E@A
a1 g, fore 9 3@ &1 w1 A7 796
g ¥ faae s Sfgg ) fo do
@R AEEL, He wE e
Fa

% AMAT AT : To e Fo |

ot T ferg : e T o Fo,
*t a<E ¥ OF o arer o, Ay
# gfes 4, O @ A A 9@ F
AT g1 9@ F aw A fE )
fFNag i @g g
el

2207 (Ai) LSD—7
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“Burn in the streets, in every
street, Dinamani Dinathanthi and
Navamani papers

# 7 Sma—ae ¥ R IR
Ful
The Minister of Law and Soclal Se-

curity (Shri A. K. Sen): Dinamani
is a Tamil paper.

Shri Rrij Raj Singh: Then it says:

“Each one of you keep a knife
with you. Each one of you keep
a bottle of petrol and a match
box. Note down after careful
consideration., Keep a note of the
houses which can be set fire to with
petrol. I will fix up a date and
indicate it in the newspaper or in
some other way. While indicating
that date I will not give much
interval. Everyone should care-
fully and anxiously look for the
date. There will be only one or
two days interval. That is all,
Work should start immediately on
receipt of request.”

gt o< AaTsi A for ST Y gwaer-
g Fafeal N WS HE

T R ¥ A W fAFaR A
ngaum*ﬁ‘-r%f«a?ro%o%
sqET A9dw § ot FEE ¥ wfew
Fads &1 & widg 40w ¥ ag e

| wEm fr ag ™ W 0 Weie e

K 97 ¥ T AT & A=A |

Shri Kandappan (Tiruchengode):
He is for Hindi now, for your informa-
tion. He is in favour of Hindi at pre-
sent. He is speaking in favour of
Hindi now (Interruption).

st qorew feg: TgEld ot 7
oo wfvramee & spees 3 ¥ w:

‘fEd W F Ty A A€t
¥ Tz 1 w25 SR
# T ¥ a@ A1 1963-64 F
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[+ goror feg)
skfs ST & o2 wfwa &
T AT ¥ A N wWEd F
HiFE T2 7 43 viowma & o

Tg T G FT AT G0 T
ot get 3@ ww A I R R
[WE N I @A A AN F
€ FATY ST 9T A T
Ff Fom=D ¥ FEA—AR 59
ug faeger @ @ 9w g fr g
awr mfuw faaf@des & afea & a1
—f5 fRe q@ R 7 T &
qEY HY G g% o, SR wmoaw gk
g ¥ 7o FAT W @ E ] IR
g W T fF e X @ el
At g & o AR &F T aw A
I e fr W &
wid o 73 Mg el TRy §
fie gt o ¥ qfz g€ & i gm
fafreee w3 & &5 g 3w Crafer
R Y W AN F Ao fawr
A aw A I AW G

wfwaren ¥ w82 4 A qfsaw
AR & fom afaewi # afr ardw
AL T HY E G FAD
§Afrd wreaEr @ § ) foed o
WA IFAEE, FTAF IR A ¥
3 % wE-Afew e faum ar 1 3§
-3 AT | Q) gEar ¢ R /I
NI@ AT TR AT T qE FA
w1 € A &y & oean § R e
N g IaEm Y fr fsaaes
safrdi % 7S §o weda a1, %< qngE
gedE € TF AU G99 97 |
W A B A R Y HA AL S
F gipmse & sem gy 91, @
FafFq @ v el T, e AR
@ Fara s fesTan ST =gy 9r
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# o # q@ feow ¥ aw il
Faa g B fafrest Ad i ger &
TR T T @A s N Iw @
FTAF AG R | AW E, TG T AW
agw X forgs i &1 wmE faw
W Es

oF WeE 81 IEER g
TR dgE N F @I R ) AT Y
W A e gwEr At g @ e
T Y Fiferw F A §, 9y der
B3 # Ffew F AW § 1 FaT
o, oF & wFw 83 F FY |
T & A A g = g w e
A 1 frga w1 g, G Fhow
# frgfea < & smg, =1 e faer
fear 9@ | TR FEET T WA @AV
¢ & g sifadl €t do% qom o 9w,
FEQ §F g At AW | qF
NamsaRgAEN WP EfF
W A9 1 9 FF T wha) 1 o
qaré af § Fr Aiom 78 freem
I S W B FrEwT faemn m g wE
aden g fAweT & ww @ awan
g @ 9w fafred & sw g,
T # wean gf A I wne gk )
I W97 qHEAT 99 q7§ A 39 97
Wt A5 fafaees seFE @ TR E
s fafees FFEg &1 ot gaeamt
F g w1 99 #a o fear mn &
oz qww foan v § e fafres
Fhe g T 5 g N9 #1 g e
/AT | T AE H AEA T fwmi
Forsend | R @ ¥ & w7 A
a% I qIX T TF I g Afen
A FRIEE qATE W TR § | 9Tq
o FERAE T TN 3B TH e E

Tegfa it & sfwmo & 3w
e O ¥ i Y g e sweaE
§ I 9 WHW (AT @ | AT w
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22, 23 WX 249 w=eal & ok fFan
w3 AR S @ a § ogEwr e
T g A W e T 2 sEe

qFEAT v F AU gH SAT T @

£ oo T @ gafa S A A e
mEsRafEm s e fF
TF 91X @6 F AAA gAA A 90 R
g1, T ghA wrad, Tfaa gfqar 7 4v )
gRafer A N FI I g AN
FATY gt T §, SEH g FA
T g A7 T 1 SwwT R g ?
g OF A Y TG Fqar W@ g 1w
AT AT E 7 qamar T § e gw wew
a 7EY qArE | uefuw foed & I
w8, I
S niff ST Y ST 9 Y SEE
R ¥ o g faa § 6 ag 7@ =
Y T aY F1€ T IR oA ? o
a7 N § WS N 39 AR AE
JEET X gg q W @ fF g wew
g @ 1 I IR AER gER g
AN A g Wl A W wmoar 5
A fe fee aww arr gl &
wifgg, wevfes dow wifed | wEr-
ifew dq9 w0 Tifgg, foe foe ===
a1 W) A fgd 7 W g areg
W qF wERe ¥ &1 A & wwmar
f& gt fagrdr = F9 9¥ AR TE-
Afew giaa 5 @ A wfes 74,
v fgar @6l 1 guTd I ¥ FEr
g7 fiF g} gfaame w=8 Tt ¥ safag
AR g s | g AT A a1 I8 FF
o1 5 w55 ¥ qvq W 795G AW A |
o 99 3 1 a9 F1 faene W
-fear ol g g Aelt & @ R
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AT F A AL | I g
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7 RfET ¥, F F, A% 9
TEW qT, AT 919 UEw a9 qE 97 |
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T a<g F a1 A9 fhaAT 9K FLA 7
qwt =ifgy fF o SEF T &
AR A T TRA T, ITF (A 57
¥ TFFC AN I W 99§99 | afx
AT A T & g da| A8 § A
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Shri Himatsingka (Godda): Mr.
Chairman, Sir, I support the Motion of
Thanks to the President. I am surpris-
ed that some of the Members have
suggested that during the last 17
years there has been no progress and
no improvement. Every paragraph of
the President’s Address gives an indi-
cation of some of the progress that has
been made and anyone who has any
knowledge of the cdnditions in the
country will bear out that statement.

Sir, there has been all roundg im-
provement in many respects and they
have been set out in the President’s
Address, Yet there is no doubt that
much remains to be done. One has
also to realise that in spite of the very
great improvements in the production
of various consumer articles and even
in food, there is still this scarcity. We
must not forget that before Indepen-
dence there were a large number of
persons who had not had two meals or
even one square meal and perhaps not
much to eat during a week. Now not
one single person can be pointed out
who has not got food to eat or who is
suffering for want of food. At the
same time, in the course of these few
years, the population has also increas-
ed.

About cloth, Maharani Jaipur said
that cloth is not available. I feel
that one of the things that cannot
be sold immediately is cloth. It is
available in sufficient quantity and
there is not shortage of any kind so
far as cloth is concerned.

So far as foodgrains are concerned,
much remains to be done. The policy
for further improvement, and all
round improvement, has been adopted
and I feel the Government must take
all possible steps to see that the policy
that has been framed is carried out.
For that purpose, all kinds of help

that the farmer needs must be
provided, namely, sufficient quan-
tity of fertilisers, good

better implements and all that. Also
quick-maturing medium and other
minor irrigation schemes should be
taken up. There are a number of
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schemes which, if taken up on a prio-
rity basis, can give immediate results.
I know of my own constituency where
there are a number of schemes which,
if taken up, can be completed within
twelve months and they will give im-
mediate results. In fact, I have sent
some of the schemes to the Minister-
incharge and 1 hope he will look into
them and they will take .them up
because, I feel, if those schemes are
taken up, they will enable the Govern-
ment to curtail the imports which are
eating into the vitals of the finance of
the country. Therefore, quick-matur-
tng irrigation schemes should be taken
up and they will give immediate re-
sults.

This year, as all of us know, the
kharif crop has been very good and
also rabi crop prospects are very good.
Stil] the prices have not gone down &s
one would have expected immediately
after the harvesting of the new crop.
What is the reason? The mere pro-
duction of sufficient quantity of food-
grains will not bring down the prices
unless the marketable surplus, market-
table output, is also released by the

- farmers. You cannot expect them to
part with them unless they get the
thinge that they need and some of the
things that they need are in short
supply even now. For instance, if
they want to build houses, they want
cement, corrugated sheets or some
other kind of things and also other im-
plements. Therefore, the Govern-
ment must taken immediate steps to
make available the things that the
farmer needs so thathe can part with
the grains which is very much needed
in the country. Previously there was
some temptation, on account of the
previous habits in the country,
gold. They used to part with the}r
crop for gold. That is no longer avai-
Jable, Therefore, what they need for
their daily use must be made available
to them so that they can release the
quentity of food that is needed for the
econsumers.

Another thing is about the fixation
of a reasonable price. That has been
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fixed. But at the same time there is a
limit to that because you have to have
a gynthesis between the interest of the
consumer as also of the producer.
Therefore, the remedy lies in more
and more production. I have no doubt
that is our country there is so much
potentia] that not only our country
will be self-sufficient, not only we
shal] be abe to stop all imports but we
will also have sufficient quantity, per-
haps, to export and, in any event, to
have a buffer stock which can be of
use to ug in times of need. A good
deal of attention must be paid to the
side of the agricultural needs and all
possible steps should be taken so that
we can increase our production in the
country.

Regarding the investment climate, as
you know, the Economic Survey gives
a picture of the condition in the
country, At the present moment, as
already admitted by the Finance Min-
ister himself, there is no investment
climate, and most of the companies
that wanted to raise capital did not
succeed; some of the companies have
got capital, but that equity capital was
supplied not by the genera] public but
by the Government financial institu-
tions like the ICICI, the IFC, the LIC
and go on. That cannot be a substi-
tute for public subscription. There-
fore, what is needed is that steps
should be taken to create an invest-
ment climate.

The concessions that were announc-
ed in December, of giving 5 per cent
relief, tapering off to 2 per cent, on
purchase of shares of new companies
upto Rs. 35000 are good so far as they
go, but they have not been sufficient.

Shri P. R. Patel: Who will invest
in them?

Shri Himatsingka: Angd they have
not proved an attraction at all. ‘When
the interest rate is 9 per cent, who
will invest in shares which will give
an yield of only 3} per cent or not
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‘even that? We have to examine why
the people are loath to put in money
in equity shares. Why are the floata-
tions going flop?

Al

This country is the most heavily
taxed country. The tax laws also are
very complicated. We change our tax
laws almost every year, not only once,
but perhaps twice or thrice in g year.
Therefore, no one knowg what the
position will be of any investment
that he is going to make, and that is
the reason why neither foreign capi-
tal is coming nor any capital in the
country is coming forward. The direct
tax on individuals is also vi high,
and it goes up 88:12 per cent on un-
earned incomes, if they are in excess
of Rs. 75,000; and similarly, on earned
incomes also, above Rs. 100,000 the
tax is almost as high as that
viz. 82.59% . Therefore, steps must
be taken tu create an investment cli-
mate. The income-tax and other
charges on companies also are very
high. In fact, many even do not know
the names of the different charges. The
company tax, corporation tax, super-
tax surcharge, surtax, dividend tax

ang tax on bonus, all these taken
together are corroding the economy
and the market. Therefore, steps

have got to be taken if we really want
to bring about an investment climate
in the country.

At the present moment, practically,
on account of the heavy taxes, nothing
is left in the hands of the individuals;
and equally bad is the position of
companijes. In some cases, the com-
panies are taxed to the extent of
about 60 to 76 per cent. Over and
above that, the shareholders also have
got to pay income-tax on the
dividends.

An interesting book has been sent,
I believe, to a large number of Mem-
bers by Shri Palkhiwala who is an
expert on income-tax, which goes to
show..... .

Shri Sham Lal Saraf (Jammu and
Kashmir): It is a complicated thing.

Shri Himatsingka: ....and which
clearly explaing the reason why this

PHALGUNA 5, 1886 (SAKA) Address (Motion) 1292

position obtains in the country.
Amongst the generalisations in the
Economic Survey, there is a clear re-
alisation of the crisis in production
and the crisis of confidence in the
country, and, therefore, it is necessary
that something has got to be done to
improve the position.

Inflationary pressure has already
steadily eroded public morale, and,
therefore, this is the moment for the
proper appraisal of what the nation
needs. Unless proper action is taken
at the present moment, I am afraid
that the country’s position will become
very bad and it will become irretrie-
vable.

This is a golden opportunity for the
Finance Minister to transform the
present mood of apathy and helpless-
ness into one of ocnfidence. Specially
because of the very good all round
collection of taxes and duties. I hope
he will realise that the last two or
three budgets have eroded the econo-
my of the country, sapped the will to
work to save and to invest. Therefore,
we must do something positive and de-
finite in the matter of heavy taxation,
both of individuals and companies. I
have no doubt that then the market
will revive and the production that is
needeq in the country will be available
and a lot of our difficulties will  also

disappear.

We must take lessons from a num-
ber of countries which have achieved
good results by reduction of taxes. The
Jesson of West Germany, Japan and
certain other countries is before us.
The USA and other countries reduced
their income tax rates and collected
more revenue, by making incomes
grow and making the gross natiomal
income grow. After all, you cannot
get taxes unless there is production,
unless people make profit. Therefore,
enthusiasm can be instilled in  the
market, all round production will in-
crease and inflationary pressures will
also disappear. At present, the
monetary policy adopted by Govern-
ment has made money dear and scarce.
As you know, the Reserve Bank rate



1293 President’s

[Shri Himatsingka]

of interest has been raised from 5 to
6 per cent. Commercial banks have
similarly raised their interest rate
and hardly anybody can get loans or
advances from banks at less than 9% or
even 10 per cent, because 10 per cent
is the maximum that they can charge
—they cannot go higher. If they had
the liberty to do so, they would per-
haps have charged more, Ag a result,
the cost of production will increase. I
am not referring to the 10 per cent im-
port duty that has been levied only
three or four days ago. The railway
freight has been increaseq also. All
these will have an effect on the econo-
my.

Therefore, it is time that this policy
is reversed and we did not allow this
to stand in the way. If you have a
dear money policy, that will stand in
the way of development itself.
Unless you change your fiscal
policy and liberalise it, you will
perhaps, make it stand in the
way of development itself. Certain-
ly anti-inflationary measures must not
be allowed to stand in the way of
development itself; it musi be subor-
dinated to that end. Simply control of
expenditure by the public will not be
sufficient. You must reduce the ex-
penditure of Government also. Unless
you take immediate steps to reduce the
expenditure of Government, you will
not be able to succeed in your attempt
to check inflation.

The pathetic foreign exchange posi-
tion has been placed before the coun-
try. 1 feel that if our public sector
undertakings begin to produce a num-
ber of articles that we have stil] to
import like heavy electrical machi-
nery, earth-moving machinery and
other heavy machinery, that will en-
able the country to save a large
amount of foreign exchange., It
is up to the Government to take
steps to do so. Public undertakings
are showing better results than before,
and it is necessary that they divert
their attention to producing such of
the articles, machinery etc., which the
country has to import.
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In the Economic Survey it has been
mentioned that the ratio of taxation
to national income was 9 6 per cent
at the end of the Second Plan and
now it has gone up to 13 or 14 per
cent. I think that is not correct, This
13 to 14 per cent is the ratio if the
taxation of the Centre alone is taken
into account, But what about the
taxes that are being levied by the
different States.

Shri Sham Lal Saraf: And local
bodies.

Shri Himatsingka: After all, the
national product takes account of the
whole country. If you add to this 13
to 14 per cent the taxes levied by the
States, it will amount to 23 or 24 per
cent,

Shri P. R, Patel: 34 per cent.

Shri Himatsingka: I do not know,
therefore I will not risk it lest it
amount to a wrong statement, but I
am definite it will come to 23 or 24
per cent,

Therefore, I feel that the taxation
measures should be fairly stable and
not changed every now and then.
They should also do something so that
the investment climate may improve.
Recently you must have noticed the
various speeches of the foreign indus-
trialists who came here. All of them
have spoken in the same vein, and I ~
hope that, in view of the fact that the
Government has gone to the extent of
agreeing to issue letters of intent to
foreigners if they want it without
waiting for a counterpart in this
country, they will also accept their
advice which, I am sure, will bring
about life in the economy of the
country and solve a number of diffi-
culties,

Wt o fAo wgmE (dRR) :
wEAT UF T ¥ T oawy A aeeufy
At & et wiowmeor &1 o AT
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[Dr. SArosiNt MAmHISHI in the Chair]
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[MR. DEPUTY-SPEAKER in the Chair]
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Mr. Deputy-Speaker: We have
ether Members, Dr, Lohia, I want
another Member to speak, who is
going out today. Let him have the
epportunity.

o T wART Mfgar : § ww
frz A gor FTIAME |
Mr, Deputy-Speaker: There was

»o time at all for your party. You
Rave taken 25 'minutes.

o W AART fqr : & @y
mgmaR I @ fagsgng 5 &
qF F2arT 3@ IH § WK WA A%
i aeH 4 5 & 7 9§ qea W
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H oFar wEw @) | & @ g fF
w3 g AW F AGET F TN AR
X ¥ ©F gEY FE@ER W AT T
FET 93 @Y | WER TE g fE
Iq AT FP T F TE—IE G
wqg & W) wg @ w1 g far
Ty W | gfeeT & Ay ¥ 9
geT FT W aFAT 97 W) I8
qifFea™ #T FEEIT TF GwAT 9T |

TF §YE Wi W A faepw @™
QI WK qE a5 Tg, Oy wa
I 7 1 Afew & T feegw W
FA A A W L F AT ARGATE !
IS N IAT RA F QT {, | A
W I @ ¥ A @ R a
uF Afws ar fawwr &, foud oow
| A FH FQ § AR T G
st wwr §  fawafeedl, -
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@@ @ T v o, dfew ww &
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Mr. Deputy-Speaker: We have
other Members. Please conclude-
your remarks. You will have many
apportunities.

o TR AAFT Aifgar : § TAwC
fr & T ¥ FE @A g W a9
Y Y § F A< § 1| | e
& o @ fax e AT @
w ¥

Shri P. Venkatasubbaiah (Adoni):
Mr. Deputy-Speaker, Sir, I thank you
very much for having given me this
opportunity to speak on the Presi-
dents Address, the address which he
has been kind enough to deliver to:
both the Houses of Parliament. The
burning question of the day is the
language issue. Several speeches
have been made on the floor of this
House regarding this topic of the
day and the Imposition of Hindi
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er otherwise. There has been a
bolocaust in the South, especially if
Madras, resulting in the death of
20 many people, and cases of self-im-
molation, burning of property and
tension and wide-spread agitation and
resen.ment among the people of
Pamilnad. The contagion has also
apread to some extent to Andhra Pra-
desh but fortunately it was confined
enly to the student population. Many
instances are there, where this agita-
tion has been engineered and inspired
and encouraged by the people coming
from Tamilnad. It is an open secret
that some of the people in Tamilnad
have been sending packets of bangles
and turmeric powder to some of ihe
students in Andhra Pradesh challeng-
ing their manhood and instigating
them to take out demonstrations.
‘Whatever be the reason, and whatever
be the provocation, there has been
& genuine apprehension and j feeling
of fear that Hindi is being imposed
on them and that they will not be
able to compete with the people of
the north, whose mother-tongue is
Hindi, in the matter of jobs or in
dea’ings in commerce, etc. So, that
feeling has to be satisfied if at all we
want that this country should be
united and integrated. The unity of
the country and the sovereignty of the
ecountry is paramount than anything
else. We have fought with a mighty
empire and we have sacrificed for the
unity and independence of the coun-
try.

I have got the greatest regard for
Rajaji and Prof. Ranga. I can recall
in this connection that Rajaji has
mever been kind to so manv popular
demands. ¥ can remind Prof. Ranga
that violence and destruction and
self-immolation of Potti Sriramulu

was cauged because of the un-
helpful or the hostile attitude
taken by Rajaji for the creation

of Andhra State. I can go back to
the instances when Lord Erskine was
the Governer of Madras, Rajaji wrote
a letter tothe Secretary of State for
India that if Andhra State was coneced-
ed blood would flow in the streets of
Madras. I can also recollest an in-
stnce when Rajaji moved a resolu-

PHALGUNA 5, 1886 (SAKA) Address (Motion) 1340

tion, the Poona resolution, for the
partition of the country. I would say
with all respect, that he enjoyed all
the positions in the organisation and
the administration and he has become
old. I would only appeal to him
through Prof. Ranga and through
this forum that while he has been a
great asse: to 'our nation and coun-
sellor to the Father of the Nation, he
should not further incite this country
and divide this country on the basis
of this vexed question of language.
After al', language is a cementing
force, and I would appeal to my
Hindi brethren to have accommoda-
tion and tolerance and to view this
matter with great restraint and also
try to understand our feelings, whose
mothertongue is not Hindi.

Shri Ranga: Rajaji was only trying
to save the unity of the nation.

Shri P. Venkatasubbaiah: I am
also confident that collective wisdom:
will prevail among the leaders
headed by our revered Prime Minis-
ter who is so gentle but yet firm in
his decision, and that leaders of all
the political parties from all parts of
the country will sit together and
evolve g formula that will be suitable
and acceptable to everyone. I
again feel that our culture and our
dharma are so formindable that we
will not allow the country to be vivi-
sected or divided or violence be allow-
be to be created on account of
language.

Regarding the atom bomb, I congra-
tulate the Prime Minister on the bold
stand he has taken and on the way he
has conducted the negotiations at the
Cairo conference and at the Com-
monwealth Prime Ministers’ confer-
ence, wherg he met the British Prime
Minister, Mr. Wilson. He has very
well represented the aspirations and
the policies of our Government, for-
mulated and adhered to by the late
Prime Minister and being implement-
ed by our present Prime Minister.

Another feather in the cap of Gov-
ernment ig the solution of the vexed
question of Nagaland which has been
baffling everybody for several years.
We have read in this morning’s pap-
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ers that the underground Naga leaders
have come to a reasonable decision
that they are prepared to work with-
in the Indian Union and negotiate
with this Government about some con-
cessions to be given to them ag an
autonomous State. This is no mean
achievement of our Government.

Regarding agricultura] production
-and also utilisation of irrigation poten-
tial in the country, much progress has
not been made. In spite of our two
or three successive plans and in spite
of our best efforts to see that intensive
-cultivation is carried out so as to raise
production and reach the target of
100 million tonnes, our achievement is
far below the target and there is a
shortfall of 8 million tonnes. The
reason is the policies which have been
formulated and the decisions taken
are not properly implemented. They
take a decision here when they con-
fer, but they fail to implement the
decision in their respective States.
“That anomaly has to be rectified and
there must be a new orientation of
the agricultural department to see
that the help given by the Centre or
by the Sfate Government is channel-
1ed in the proper way and reaches the
farmer in right time. Any amount of
drawing up schemeg here would not
help agriculturists. For example, the
loans intended for the small farmer
do not reach him. There are ever so
many channels for giving credit that
one who has got a pull with the ad-
ministration or commands a dominant
‘position in the district will be able to
get it, whereas the poor farmer has to
wait for his fertiliser and credit. So,
all this institutional credit ghould be
channelled through one source and
there should not be any other harass-
ment of the farmer. Even to this
day the farmer is in the hands of the
village officers so far as our State is
concerned. He has to establish the
title of his land before he gets loan
or fertiliser from the department. In
spite of our scientific settlements and
surveys of the land which have been
made, the farmer is not given a canrd
whereby he can claim that the land
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belongs to him. The entire credit
structure is based on the proprietor-
ship of the land. That fallacy must
be removed, so that the farmer may
get easy credit in time,

There is one other point about
which I would like to say something
so far as agriculture is concerned.
The Minister of Agriculture sometime
back said that he wants to have a
separate plan for agriculture. What
he means by that I am yet to know.
Whether he means that he wants to
formulate a separate agricultural plan
outside the present Plan or whether
he means that it is to be incorporated
in the present Plan is something that
I am yet to know, The 1dea is good and
I would request the hon. Minister to
take a bold step and see that a sepa-
rate agricultural plan is formulated
and implemented as effectively as
possible.

About the Agricultural Price Com-
mission and its composition several
hon. Members have spoken and I joim
with them, especially with my hon.
friend, Shri P. R, Patel, that unless
the farmer is associated with the
Agricultural Price Commission or
whatever commission intends to do
for the welfare of the agricul-
turists, it will be a farce and we
will not be able to do justice to the
farmer. Therefore, the solemn assu-
rance given by the Prime WMinister
time and again that the progressive
farmers or the representatives of
farmers will be included in these com-
missions intended for the welfare of
agriculturists should be implemented.
Unless that is implementeq by the
Minister of Agriculture here, I do not
think this Agricultura] Price Com-
mission would make any headway or
it would gain the confidence of the
farmers even if it takeg some deci-
sions.

The most important thing is the
incentive that is to be given to the
farmers. What is the ineentive that
is to be given? It is remunerative
priceg for his products. Unless that
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incentive is there, whatever plan you
may have, whatever you may intend
to give him, it will not touch the fringe
of the problem. So the Government
must come to a firm decision instead
of dilly-dallying and shilly-shallying
with the problem and categorically
state that whatever be the outlay of
this Plan or that Plan our intention is
to give the farmers a remunerative
price for his products, a price that
would enable him to meet his expen-
diture and also have some surplus to
get his children educated and pursue
other matters.

Then I want to speak about the agri-
cultural research and plant protection
methods. The Minister has already
agreed that the agricultural research
that has been conducted all these days
in this country is not useful to the
farmer. So the agricultural research
must be bifurcated into fundamental
research and applied research. The
fundamental research part of it should
be taken up in the centre and applied
research should be entrusted to
the States where the benefit of the
research on agriculture must be avail-
able to the farmers in a better manner
and at a cheaper rate.

With the progressive use of ferti-
lisers in this country, plant protec-
tion measures have become of para-
mount importance. The Government
should see that pesticides are supplec
free. 1 would remind this House, in
this connection, of a resolution by
Chief Minister of Maharashtra at the
AICC meeting that pesticides, it possi-
ble, should be supplied free to the
agriculturists and spraying and other
plant protection measures undertaken
free of cost. Unless that attitude is
taken, matters will not improve. The
.change in attitude must come right
from the Minister down to the agri-
cultural officer. Unless that comes
about. I do not think agriculture in
this country will have the necessary
impetus. °

1 would like to impress upon the
Government that there has been 2
lopsited development and regional
imbalance in this country. Unless that

“wealth in iron ore etc.
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regional itnbalance is  cotrécted,
we will net have the full develop-
ment of the country. If one State

gets developed the other State
shoulg not suffer at its cost. Take
the instance of my State. In

spite of the mineraj resources and
many other natural resources
our per capita income, consumption of
electricity and other things are very
low. In the matter of even educa-
tion Andhra Pradesh js lagging be-
hind. If it & a surplus State in the
matter of food production, it is not
due to the attempts made by the
Government, it is due to the resource-
fullness of the farmers which has
induced them to put everything in the
land and produce more. Therefore,
unless that regional imbalance is
corrected, there would not be all
round development. In this connec-
tion, I would request the Government
to see that the proposed fifth steel
plant is located in Andhra Pradesh
where there is abundant mineral
I hope the
Government will see reason and see
that the regional imbalance is cor-
rected.

17 hrs.

Lastly, I come to the rail-cum-road
bridge over the river Godavari. At
the present moment, Government are
thinking of having only a rail bridge.
The people of that area very reason-
ably feel that it should be a rajl-cum-
roag bridge. The cost of that bridge
will be Rs. 2°5 crores and the Andhra
State Government is prepared to
finance Rs. 1'5 crores provided the
Central Government bears the rest.
The people of that area have been
demanding this bridge for a long time.
Members of Parliament from
Andhra Pradesh went on depu
tation to the Prime Minister and
the Finance Minister in this con-
nection. We feel that the excuse
of finance shou'd not come in the way
of fulfilling the legitimate and reason-
able aspirations of the people of that
area. If the Government do not ac-
cept this reasonable demand. I warn
them that there will be heart-burning
and the agitation which is going on
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in that area will take a bad turn. So,
they should go ahead with the sanc-
tion of this scheme.

Then, the progress of the Sivasailam
Hydro Electric Work should be expe-
dited and accelerated. When that
project is completed Andhra will pro-
duce enough power for its farmers and
industrialists and will have a pro-
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minent place in the power map of
India. With these words, I support
the motion of thanks.

17.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
February 25, 1965/Phalguna 6, 1886
(Saka).
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